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SECURITIES HELD ON CASH BALANCE
INVESTMENT ACCOUNT

155. Sur1 P. C. BHANJ DEO: Will
the Minister for FINANCE be pleased to
state the amount of interest received
from the securities held on the Cash
Balance Investment Account valued
at Rs. 41 crores on 31st March 1952
end Rs. 65 crores on 31st March 19537

Tue MINISTER ror FINANCE
(Surt C. D. DEsEMUKH): Rs. 49-35
lakhs in 1951-52 and Rs. 153-88 lakhs
in 1952-53.

INTEREST-BEARING FUNDS

156. SHR1 P. C. BHANJ DEQO: Will
ihe Minister for FINANCE be pleased to
state :

(a) the investeq portiong of the
interest-bearing reserve depreciation
and development funds of the Govern-
ment as on 31st March 1952 and 31st
March 1953;

(b) whether interest earned on
the invested portions of these funds
is credited to Government or to these
funds; and

(c) whether the average rate of
yield on invested portions of these
funds during the years 1951-52 and
1952-53 was more or less than the
fixed rate of interest allowed by Gov-
ernment on the average balances of
these funds?

THE MINISTER ror FINANCE
(Sur1 C. D. Desumukn): (a) to (c).
The funds are not invested except for
Rs. 47.18 lakhs out of the Railway
Revenue Reserve Fund, but they are
kept with Government. The interest
on the funds and the interest earned
by the investments are also credited
to the funds. The yield on the invest-
ments was less than the rate of inter-
est allowed.

ResErvE FuNDSs

157. SHRr1 P. C. BHANJ DEO: Will
the Minister for FINANCE be pleased to0
state :

(a) the rateg of interest allowed
on each of the interest-bearing re-

serve funds of the Government of

india; and

(b) whether these rateg of interest
were raised after the rise in Bank
Rate in November 1951; and if not,
why?

THE MINISTER ror FINANCE
(Sur1 C. D. DEsuMukH): (a) and (b).
The rate of interest allowed by Gov-
ernment is the same as the rate at
which Government charge interest on
their Commercial Departments, Under-
takings, etc., that is to say, at the ave-
rage rate of interest on the Rupee and
Sterling Debt of the Government of
India. The rates adopted for the cur-
rent Budget, Revised and next Budget
were 3°12 per cent., 3-13 per cent. and
3-17 per cent.. respectively. This is
not related in any way to the Bank
Rate.

CENTRAL LOANS TO STATE GO VERNMENTS
AND OTHERS

158. Surr P. C. BHANJ DEO: Will
the Minister for FINANCE be pleased to
state:

(a) the amount of interest-free
loans given by the Central Govern-
ment to the various State Govern-
ments up to 31st March 1953; and

(b) the amount of capitalised in-
terest on the loans given for river-
valley projects as on 31st March 19537

THe  MINISTER Fror FINANCE
(SuR1 C. D. DEsHMUKH): (a) and (b).
The particulars are being collecteq and
a statement containing them will be
laid on the Table of the House in due
course.
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R fraar ft afesa & 7 FAT
93 g frt & wrad wRg F fod i
o & foq g Al dema ¥
ag g fefeex (Prime
Minister) & o 1 giias gAdq
FW gU gfar F gu qraaFiieal
F g «@T AT gy g v 9w a%
WTRT 7 OF Y qeit sfifad @ qa
aF W #1 < & foa ar feedr £y
Fqr % fom g wreqaray fHet & qraa
IR Dl FoT AL FA | »iwe,
afE ST A FT 3T S(Tew (atomic)
aff aX A &, yuA artas afEr
9T AT &, a1 g0 o AwAr sifger 9%
AT g, 97 9, ATgAT H qEAIE F
AT AR AT g SR E §, o o< fE
qT FE  EHA ATAEY s a2
AT I AW a4 FT AUH 2 AV
T WY F8

o TET FISAT FT TG | AT FY
WY g7 g TEA ¥ qQFO AR a@ar
qq &4, 93 & 99% o7 g7 a8
ST T FET 98, 9 7 Y qear
FE 9 | g T9EEE ST
S & gATE ©7 ¥ AowlT, TY g faRal
gETgar 7% a1 9 7% | 9wy 991
Fr Faam feafs @1 @ gq A
ATHY T Wy |, I GFHERA
(changing circumstances)®& ag
W aga I€0 @ wm € 5 gw om
s q¥ e ( plan ) ® &R
R T9€ ( Budget ) # fwx &
faarss ( revise ) #%, #ifw ag
gl & &9 s ouadiE g w7
QT A ¥ T € IR QR
g acxr om g gg W@ &
T gfwar § gurdy o feufa & g

%, o fggm ¥ == &1 AeA
@A T UF TS qYg F A4qIET
T4, s a8 4dfgg  (basis) <
AT QT TFATHHF J2 oM (EConomic

set up) #X &R FE TFATET
(economy) gadr  afe
(emergency basis) T &\

A, gW gl & fedw F1 awe
(Defence Budget) w1 &t
31fgd Fifs feng & a9E Y TQT
g g el T ¥ «rdl #7 aQr
a1 g9 § fF oua e & sfus
9T A AEIAFAT T3, SIHT IET
gd far 78y g =i wife afz
JEFFAT IS a7 W BN ATAS
ared ¥  (national voluntary
cut) 1 ¥ faw &1 T a8 gair

i geredw  ( allowances ) &t
AT WOT 3 & foF Joare g1 o
dr ga g Wt strEm o faman
f& ga} foga aftror & iR o
T¥ AFEY g oy gaearg d &1
T T T FATE T a7 ) oy
1A FT UF g7 AT (gear r ¥ Ty
F for R d=adim @A &1 QU
@ ¥ foq gy &7 | TF Afafem
R gavmfa R qeitafa o awy
AT IR ATTFAT T X XA
Sarar feam@ omd § WK &R QX
fazamg & % 2 39 T W oy & o

TE W |

s, ¥ e fafier @
# ag fazae feomr =@gdr § &
g §9 qI-HT-99 & 3% 19 g AR}
IgF T @I

A, ¥ F AT 97 TR
(industries) & & # W
FEAT ATEET § | STAA-FT g2 FT
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faw df 7 gagw ger sAw W
TS FETAar OgArs § #iE sArara-
FT LA & TR AN F, FES
geery (cottage industries) &V,
@t 71 @k §g37  (handloom)
F T I g fas e Fer
WEF"  (protection)  fdwn
9, W AT A A8 A\ ARl A
& meqast 7 fa 45y 1 F9v o
g7 ag gdr & fr fadal 7 afrr Y 2
qTg ISA & AT F T} L1 FIAT FAT
F4 § | 79 fo 39 far a7 ag w1 a1
igq 8 A 91 @ 8 fr g
A #a¢r( Taxation Enquiry
Committee) = fiig (Report)
agt AT & ar e Fqr avg oY, Fm
ATFIHAT AT GY ff f5 memad A
SN FT AT A1AIAF NG g, qa fF
AT, &7gT, gHW i 3T 9 FT FqT
FT F91% fagd gu wsaad &1 g9 ST
] A9 ¥, 37 VR B IR A
dfaq 7 & | gTErREE dFEE (in-
direct taxation) T s&< gRT AA-
it 9T Tear § sufed a8 I S 0%, g
q¥ X g 9¥ EF Al quv Y
gud! 4 faege qaeq FgF FLET A
¥ faa 7Y wgA & wvdAr g
g arry 7 g faar 31 w9 fF
7E% ¥ & e FUg 1 fodifae aoe
(deficit budget) ar, a1 fex afg
18 F0E AW T F1E 774l F1 feRr-
faz awz T g1 omar ar 15 fagw
grfe 7 Zrefr ok 3@ @ ¥ fagdi
gt wermdly WA A1 grefiw
(hardship) & ==1 @& 9
afs ITRT TG SCAT G AT, JU QA
Hrdl 9T S fAast qEy IwAan
q¥ qedl, S% & 944 (thermus),
wex widg  (motor parts), HH
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(cream), 71333 (powder) arfz S
70T (luxuries) &t AT § I7 T
&9 T oY FEY ST AT | dwa & B
37 AT 9T I SR ¥ oaFA A
faa 7  wdRa s deEdT w7
TEFRTT 37 41 918 &, ST 77 qT4
AT A FET ITEIT A afg 7
AT NEFqT AT A § a1 It
a & vifaga o3y A% TR
(Gandhian type of economy)
JUAAY ATeR oA 9% swerd
T T8 IAWT &1 AR FEAT I
F GEY WA 7 AR TG T g9 |
g9 ¥ 73T AT TG § fF 9T waAl
F TEHTS AR AT § H0H 9L I
qF FAr arfgd, o Sewe
(production) & g FR
SERM 93 qI AR &G @ g0
g1 UF TR Ag Avearew faar
ar fF Y aT Fr g Sudw &
T8} w1E S ofFT a8 9T qare
g farier (exhibitions) #
fears ey § i) g7 & v ag =l
Fg gFAl # AT a1 7S § o faw
W 7g waaT swfEa )

T T &Y 19 § Jg FFT =80T
g f T o aF A I & I
7 weam & A7 0 e A &, ey
FET 3AWI & Iarfa A A &
sg% fod gud w9 g% 1§ Ame
(market) 33T & IwE AN
Fg1 ufmar F AT CF  AH
g fow a2 afg arer a7 ik #X @ik
LT A T G T ATI FT AVD
AL T AFIE | Ta¥ fod e g
g QAT 9g & [% faval & a7 =
(show-rooms) AT R
TwEIfaTd FL AT g o Tl Ay
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Frat w1 fead ) 77 Q@ aw & fF
afe qar frar s @ s gAY
FAT At AR FAAT wrAT F [ AR
g fr 97 3 7 staww & g awgl
FY IS |IT FY JAAT |

g, a9 e @ LT
(small scale sndustries)®t ¥ -
2R A FT g9 §, I9* (o WY a8
TgA A § A T A
T AT FTE | 99 TF &
IT TEIT T FIT SERIT F FH-
#"e (complement) & 0§ 7E
FAEN, a9 aF INfT T FET §
I g ur arghEy & dEd @rwar
g ar g7 faw «@frae (assemble)
FE FT FH HHFY 7 FLEET Arfed
FET IGH SR TR T F IAT F
fed @R or <feae =
(industrial homes) &1 #r-
gradfea @aEAT  (co-operative
societies) FaT FT 39 a7 a8 FyeR-
Tl = & ¥ qide S T G Y
g (supply) F 1 W& A%
MA@ H Ya9 g FFar S
a9 T IfAT ATAT A TS IS TR
- A ARFwm T8 fasm ¥ ag Ay
€ A g wifF S| aga afus
Fefidrw  ( competition ) FT
TEaTE |

T amd Fy Wt I smawEwar
g g oF dswo @9 (regional
survey) T4 @R W fr F ®W
d de&w gt § Wt 5 97 W |
YA § S B At o ey oay
g ot felt famia s 9T B
( shift ) s@ ¥ =1 =dr

TR qredr e S a9
I AT AFT IR | T IR
AqT® 99 ¥ ag 797 gaar § awdt
g1 zox afafer g9 oF agd 79
dfge or, Agaw sfgw  (national
basis) 7t F=fedtrs g W@
udifaa & Tifgd fod 3o &
Ierq 19 T gum A 7 fegmr
Sl eI UIECE TR cUl Ul IEE IR
gifee ¢ a% 5 g 3 7 fw
femr Fegal F1 IOTET G G E

o «fafem g9 advwEmer
gatq fegd  defiege  (research
institute) s FaTAr  wfEd,
fegd fF  gam a7
fewrzrdz  (refinement) =M@ %
fo, fegrgat (designs) #1 s=av
AR & fod guac fwe 9 ©
e g S g IR A Ak gf
i ¥ F¥fe (compete) T ¥
at sd @ (standard sk
feames 1 AT A=BT TAT TFH |

Tox gfafem 48 s R age
T4 fag o fa w5t Wy w1 v
feorr € 1 @wm Fga § fr fada)
¥ o aegetl &1 A g @r 8 9uy
TR FET AR 979 ITFN § Ierfad
Fegat Y gt agw W € Tafed g
TaT §71 F7 fear s afey, fw
T8 A1 I AgI FF FWN A =41 fagorar
g & i Jrar g w7, 36 Twmw
FT agq & {42l #a7.9 (concerns)
T RO FF WE, I WRE, ¥ yux
ITAT T TG W TR AT TG
w I A ITH T faemar §
g fadalt fwda agi «r T A
AT G @ § rog A
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T T AT J TZI ST ATAA I AT
g i A T om @ g | frae &
ferg, gaT 3 A qEA TFR F AET
A &, Sfwa anfr oY foar s
(Lever Brothers) =1 @A
FUAAT 9 TG FY g< 419 A F4AT
T 4 AR TFaE agar @y ) Aaq,
aga fom 98 a9 ¥e d T Fo o
g A AuAr fae q wgr ar 65 .

“At the earliest opportunity these
enterprises must be acquired by the
Government.”

3T 3 7F W W FT AW
T ogE 1§ 7g AT ATy §
fe a s few  (figures) & 3 @
gF "erd, WA awae faa wey
W g aw geEEa g fF g
fasly z=ei9 W faw ol sigwed
(directors) gt & asiis & @wra
§ g FAW W A aEs 19
wE eRaImwar fafrw gramt §
ST AT FMEAC F I I FAAT M
L, F oiFe A8 § 3@ IF
fag gu & 13few (trading) <u33
#0%, @@ (manufacture)
qyro w03, g@fed (utilities)
Re*y¥ FqE, U (transport)
Yo'o FE, MW (mining)
3.2 FUg, AR fafasfag
(miscellaneous) e ¥R FAT
™ A Yo g w@w fadag 3T
&Y 9% =0 gEE 1 o I W fadan
TERA ¥ wiws w9 T

(jute industry) # sx ¥ ¥
vy faaft ARt sTRwex

(managing director), fawdr %
FRAMIA Yo & ¥ 3¢ fadalt ddfmr
gl VAR mEfr e 3 R

-

g

|
\

!
\

|
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IR TRy dafam s &+ @
gHTT §  cwmewT  (plantation)
T 338 H § 0 fadafy sratdec g
ST, S qF A7 &o o AT &Y
famfeat &1 sfrewddsm  (imple-
mentation)  gFT R T IF A
B W W #des  (foreign)
capital) %1 §¥E¥ (influence)
AT 3T BT IIENSF T F AL FEIAT
7d 7 9% & ¥ g7 @ fel ww
o, Mg g fadft §f 99 w7 #0
T @9 I, qU9 I AT Y F1 oA
qId qF | %ﬁwg, U8 937 =0T
Faa< & 5 g7 91T 9 B Fe-
fez @ifirr (co-operative farming)
¥ g 9T A@ wm (army)
¥ fod gz, afzan « geen & amm
Irfe T FT FE T AT ¥ FT
e §, X afe a1 fear mT At
Tq TS WO ST A 1@ v
R, a & T swreeEde (un-
employment) %7 3 feedy 7 fregy
S A QA |

s, AT fre W wEEw
7 graifes @ &7 o ¥ g
W g foa § 97 agd A A
e & AW g1 Ew gwd wg
gz @ fr e iy &Y a7
# fead g 9= At 9% amh
g s Swar A foe @ s
T AT A AT €, 7 IR ¥ amaaif
9 T FT TS FAT 3§ | gafed
TR a=or 19 ug 3 frogw oW 4w
HTER ITF A W ) FY a9 FH
qiferarde & W= IR I9-uhhay)
FaT-fain s fod w@irmsd) et
& afx = =% F AT w7 faar
T A w2 wew( by



1637 Budget (General), 1954-55— [ COUNCIL ] General Discussion 1633

[Shrimati Savitry Nigam.]

F MG JIATH F & F I B2
HET 97 & IG T FT TATAT AT |
9 qF W TE ST 9% T T,
AT FI9 7 0 JJar aT  AHIA
T HMT ST AT 7 ST Fls
Aqwa grm | zafed gw oag e
MM § FT I ¢ fF oF @
Fata  (standard cloth) ,u= &
T FTFIST FIX A A IF T AT
9gIN &9 | 1 59 ¥ fAeaeeg @rer
ar aEe &, Ay & g IW &
AEAFAE W FH T TR, AT
Sor fF amAg fag w4 AgET F
Fgl, F@E ( corruption ) UFF
FT, AT ATIIIFATHAT FT FH FA FT
FR qEITF I T GI@H FT 3AS
T UF AT & R gw S g
ghg a4 | IEfed g 5w W T
HAS ATH FT AT A1gq 1 A0,
[ & s s gt gafaaTo
& fod ag srazgs § fF g ot farear
qgfa & AT & wfwamr afEe
sa | faar & fod @ ae
FAT FT @H &7 7 § @g famgr
g ofe fag 9 @w IR
gATT GRS &1 9571 UF JgT asT
AR g, ;itE gl @St ¥ ad
THH WY G g9 H g 31X SHFT STFW
AT F AT ING FIS A9 TG graT
afer gar fog Ffearal ag s
g1 aawm afdferfs g a
freragfa §, & &9 sast -
qgfq 8 §Fa & ®ifF 9% 7
WA ARAT § R T q1=a AR
gardr fareT o @ gs wH T e
gesaran fgwan gardl a7 a8y afvafa-
feat (universities) @ ST &, 7R
giwatafeal #1 afs g7 siga=r, dw

T ¥ Fo, 09 AT TFTL A
(graduates) @™ ¥ HAA
¥§ At sfaq 7 gem, s, afx
g et gfrafefeaid damd ¥ orfas
1  xfAFs  (technical) frar
351 A 949 €, (979 graw ¥ exfaws
freqor & feewr, o=ty (sections )3T,
a7 awadt g fF gw 3 F1 agg 9T
feasv a3, Mifs T UF IHR G
g ¥ FT F1A T AT § TG UF
T FAR W& fod wle (asset)
g 1wy wafofea g8 sm@e @w
givafeds @ (universities
sections) & geT FT LT IRfAE
farer, areafuer feretr a3 373w (invest)
FIAT AT | =, girafafeat &7
forerr & fawa & wH 98 I®T FATE
f& 12 & SWY F1, A= a1 dg8 AR
gfg a5 @M & fog & gfvafedy
farerr & gy & ST =i

dfgs ws@Emw  (basic educa-
tion) FAT §4gT K FEIAT THT
2 3R 39 T I q&9 & WA 63
TgT TP T TIF § (5 IfGF TR
gATX aar A1 affeafaa & gaam s
g gu Wt ;i we (fail) gem
T TR FTHE TFT T IT@T ST THT
2, 3w 9 fagw wom Awdr g
fr 3fa oo@em &1 AR gaTeR & fod
s gw  sEwes  (director) &
w3, emrea<dl  (officers) &R
&t (teachers) #1  dfaw
USHIT FT AIST AL GUATAT TG
dR 9] Ifgw uadaew @ i
(training) &7 & fod #9&E”
TE fRaT ST, 99 aF dfgw oeERm
q%F AEF &Y gwAT | @A ofafem
o9 g afas gepEae F gfrdw e
& FT I AT H fwE w5y
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a7 X foan s aw aF w18
gy, #15 WY @ ( plan ) 9%
AR T FFAT | TH GES §  IAL
TRA T qFT AT AR AFIR
FIN IIATE | G 9T QY &9 3
g R &) s w1 2faq a1 & foq
T I AME TE F AR AT
uFen gfgg (national extension
service ) & #wwig  UF fasw
uFgen afaw (village extension
service) FRI <o I T(EHT AV
frem 27 &1 ey fear mar & 1 @
sfafem wefa g avwas & faem e
= qrfewT F7 Aemadr § 9y qryesT
g=1at qar a1, e = fto 1@o o

gar wfrar fafear & se-g@dfa
CIRE 1N C g IR
fagmifrat  ®1  wazm " SAr
qifed | SWE  uF  4rq weaed

qTAF  FEr §, 98 a8 fw gw faer
vgfy = gamifeds (experiment )
F33 F fod S adgon g Area aifzd
foma @ agfa faer qcagag s
eror BFE oA 9T UEeE uSiaa
(adult education) #r Farfas
T ¥ yarfw sW & a9 49
a0y w13 o9 #Y areaen wTTTIEAr
g1 At g fF AT us@Em
fafaeeT wgen su fawrfa 1 aas
CIC I

AT, 97 F 7 39 498 g€ *
fod mafm fafgs o =g =
Gl A -

(For English Translation; sze Appen-
dix VII, Annexure No. 98.]
3 pM.

Pror. G RANGA (Andhra): Mr.
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hon. Mrs. Nigam on the excellent speech
that she has made just now. She has
made very many constructive sugs
gestions which I hope not only the
hon. the Finance Minister and his
Ministry but also the other hon. Min-
isters will take note of. Unlike many
other hon. friends who spoke from the
Treasury Benches, who were rather
too anxious to eulogise the hon. the
Finance Mimister—God knows for
what purpose—here is a Member of
the Congress Party who has made so
many constructive suggestions which, 1f
taken note of seriously by the different
hon. Minister concerned, would cer-
tamnly rehabilitate their own party
and themrr own Miistry much Dbetter

than the speeches that came from
many other hon. friends from that
side.

Sir, I am extremely sorry to find that
the hon the Finance Minister does not
seem to have taken sufficient note of
the special circumstances that have
come to overtake our country, especial-
ly in regard to defence, in regard to
the world atmosphere as also the con-
ditions that have come to prevail be-
tween ourselves and our neighbours,
in formulating his Budget and in pre-
senting his appreciation of the zocio-
economic conditions that face our
country I do not thimi 1t 1s right for
him or for anybody c¢'se {1om the Trea-
sury Benches to assume a kind of
a Pmmulated courage and then say, “Oh,

we should not be panicky; we
should mnot think 1n terms of
war or anything like 1t.” I have

already sounded this note of warning
on an earlier occasion; I think it 1s
time for the Government to realise
that just as it was necessary for them
three years ago to formulate their
Budget proposals with a view to imple-
menting the Five Year Plan, it has
now become necessary and it has be-
come very imperative not only for the
Treasurv Benches but for all varties
in this country to begin to re-think of
the various plans and problems tieat
we have in order to present them be-

fore the country in the light of these

Chairman, I wish to congratulate the | gpecial circumstances.
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Having said that, Sir, I am also
sorry to have to observe that today we
do not have a separate, full-fledged
Defence Minister. I consider it to be
a very great defect, indeed, in our
national leadership today. In other
countries, especially in England, they
have separate Ministers not for the
whole of the Defence Forces but sepa-
rately for the Navy, the Army and the
Air Force, not to speak of their own
very able ministerial assistants or
Cabinet assistants, whereas here, we
do not seem to have realised even now
at this late hour......

SHRr S. N. DWIVEDY (Orissa): We
have four.

Pror. G. RANGA.:...... that we
should have a fuli-fledged Minister of
Cabinet rank, a highly placed Minis-
ter in charge not merely of Defence
but of all the three great arms of our
own Defence Force. I want the Go-
vernment to give their earliest possi-
ble consideration to this matter. It
is indeed wrong fcr the hon. the Prime
Minister to saddle himself with not
merely in the: Defence Ministry but
also in the Ministry of External Affairs.
This is exactly the time—if it was not
time for him and for them earlier—
to free himself of these shackleg and
burdens and to give an opportunity for
this country to be served properly,
efficiently and ably. Apart from these
two fronts—Defence and External
AMairs—to be the Prime Minister of a
great country like ours in these circum
stances is itself a heavy enough bur-
den for anybody, for the ablest of us
all. I would not be satisfied with one
man saddling himself with all these
three great responsibilities in addition
to various other minor responsibilities
which he has cared to make his own
pigeon. It is indeed a matter for very
great regret.

Sir, if we were to look at the Budget
yroposals, the speeches that the hon.
the Finance Minister has made as well
as the Plan and the various sugges-
#uns made for re-organising the Plan
in order to cope with the unemploy-
ment problem that is facing the coun-
try, we cannot but compare their be-

owviour with one whose name is un-
speakable but one who certainly allow-
ad his capital to burn to ashes while
ne was enjoying his music. Sir, I feel
that if only you had a different atti-
tude—I am not speaking of policies—
towards other democratic coun-
tries in the last five years, we could
have got much more help, economic
and otherwise—no military aid any-
how—and we would have found our-
selves in a much stronger position than
we are today. But that is all past, but
where is the guarantee that the so-
called economic assistance that the
so-called democratic countries are sup-
posed to be willing to, give us for the
next three or four years is likely to
be given to us? In the same measure
and in a greater measure now that
we really need, and when there is not
that assurance, is it not necessary that
our Plau should be reorganized, that
our budget also should be recast, that
the hon. the Finance Minister should
be willlng to give a different advice,
indeed, to our own people instead of
lulling us into a false sense of pros-
perity by saying: “The real fear is
not that we may live beyond our means
but we may not be able to live up to
our means.”

Now this is a kind of an exhorta-
tion and an advice which I was least
prepared to get from our Finance
Minister under the present circum-
stances. In other days we used to get
this kind of musie, this kind of poetry
from the other rulers, but I certainly
was not prepared for this kind of a
poetry and a poesy from the Treasury
Benches all these days. I do admit it
and 1 wish to congratulate also our
nation upon the phenomenal progress
that we are making on our agricul-
tural and industrial fronts, It is not
enly for the Ministry to congratulate
itself on it. It is for the people as a
whole. They have been making sup-
reme efforts and they deserve our con-
gratulations. The Government, too, has
made its contribution and to that ex-
tent the Government is entitled to its
own meed of praise. But my com-
plé’nt is that we are not making suffi-
cient progress as much because nf the
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poverty ol our own people as because
of the lack of competent, energetic and
revolutionary leadership in our Govern-
ment. We are witness, Sir, to the
admission on the part of our hon.
Ministers that they are not able to get
enough of work from their own Minis-
tries, from their own civil services and
ministerial servants although they are
being saddled with three times as many
people to-day as they wused to have
before the war. Several friends had
drawn the atfention of the Govern-
ment as well as the House as to how
the expenditure on the civil side of
this Government has gone up phenn-
minally. and in spite of it the Gav-
ernment is not sufficiently efficient.
Take again the question of indus-
tries, Sir. We seem to be taking pride
in the fact that we are able to export
our textiles, but are we taking suffi-
cient care to see that, if it became
impossible for us to import the pro-
ducts of mother industries which are
needed in order that our textile mills
should be kept in proper production
position, we have in our country the
necessary industrial equipment to pro-
vide us with the necessary machinery?
We have not got it. The TEXMACO
is still in its infant stage and I do not
think it would be possible for it, what-
ever might be the encouragement that
Government might be giving within
the next three or four years, to make
India self-sufficient in that direetion.

Surr GOVINDA REDDY (Mysore):
Spinning frames are being manufac-
tured.

Pror. G. RANGA: Not to the fullest
capacity.

Then there are the heavy chemicals
where also we have made a start. I
am glad to notice at long last that
some start has been made in these
various directions, but where are we?
Do we not find it necessary that we
should catch up with our times, the
times that have become specially im-
portant because of the circumstances
which have overtaken us today? Years
ago it was, I think, Netaji Subhas
Chandra Bose who laid special stress
upon the urgency of the development
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of the mother industries in our coun-
try. We take pride and justifiably so
upon our Chittaranjan. upon our
Sindri-and the various other ventures
that we have started and we have
been fortunate enough in putting them
into production. But is that enough?
1 know the Treasury Benches also are
prepared to agree with us that all these
pcrformances are not enough.

But then what is it that we are try-
ing to do in order to push up this rate
of progress? And they say, “Yes, we
are going to do it. We are giving so
much money to the State Gov-
ernments and we are giving our-
selves also so much money in
developing all these things. In
spite of it we are obliged to borrow
from the people themselves” (without
saying that they are borrowing!
“Rs. 250 crores by way of deficil
financing or inflation or whatever it
is or issuing money through Treasury
Bills. How much more do you want
us to raise?”.

It is easy for me, as I happen to be
on the Opposition side, to find fault
with deficit financing, but I am not
able to justify any criticism of deficit
financing under the present circum-
stances for the simple reason that I
am not prepared to advise the State
Governments to raise any more tax
revenues and impose them on the shoul-
ders of our farmers, our own agricul-
turists. I am not happy over these
new excise duties. The only item on
which it would be possible for me to
expect the Government to raise more
money than they propose to do is the
income-tax. corporation tax, super-tax
and all that kind. I know also the
limitations in the amount of money
that they may possibly be able to raise.
but that is no reason why Government
should have proposed to follow the
policy that they have placed before us.
to give these people the feeling of
prosperity and of satisfaction saying:
“We are not going to touch your
pockets, but we are going fo touch the
pockets of these millions and mil-
lions and millions of people.” This
only shows the strength of or-
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ganization, the strength of money,
the strength of propaganda and
publicity. Here are these people,
a few lakhs of them. They are so
powerful with their press, with their
urganizations, with their own ability
to reach the Government and explain
things in a manner whic¢h will be expli-
cable, which will be intelligible, which
will carry the force of their convic-
tion, that they ave able to get this
favour from the Government

Having said that, when I am not
prepared to condemn the Government
for their deficit financing—although I
am not happy about It; mnobody is
happy and even this Cabinet may not
be happy about it—what is it that I
have to ask the Government to do? Two
things, Sir. One is to borrow the
money here, from this country, from
our people, in an open manner instead
of borrowing it this way. It is, to put
it in a crude way, by cheating the peo-
ple, by robbing the people, Rs. 250
crores of rupees! From whose pockets
is it going to come? From the rich,
from the poor, from the middle
classes, from anyone or all of these
people. But why camouflage it? That
is why fundamentally I am opposed
to this kind of inflationary policy.
Therefore it would be more honest and
decent for the Government to say it
openly and then ask them to lend
money.

There was a time, Sir, when I had
not left the Congress, but so many of
us formed ourselves into a special sub-
committee and we made a suggestion
to the Government that they should
pursue a policy of compulsory savings
and we wanted them to start first with
the Government officers here and the
State employees. Should we not ex-
pect that this is just the time when
they should be thinking on some such
lines in addition to reaching the gene-
ral public in a voluntary manner and
asking them to lend them sufficient
funds? They may never be able {o
borrow very much more than Rs. 250
crores, possibly. Bui then I want them
to try and borrow abroad. They should
have borrowed a long long time ago
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very much more. It is time now.
Here are those friends who go about
saying that they do not agree with us
on the political front, but when it
comes to the economic front they would
not mind co-operating with us. Let us
put them to a test. Let us ask them
to lend us Rs. 500 crores or Rs. 1000
crores and let us get as much as we
possibly can before the general condi-
tions worsen. 1 am not afraid of bor-
rowing abroad. So long as we keep
our eyes wide open, so long as we do
not allow any strings to be tide to the
loans that others might be willing to
give to us, we should be able to bor-
row to the maximum possible capacity.
Fortunately our credit is very higl};
as i¢ indicated by the hon. the Finance
Minister himself, we are able {0 with-
draw a portion of the rupee debt that
we kept with the Monetary Fund
Under the circumstances, could we no*
expect that it would be possible for
the Government to borrow money this
way instead of loading our own people
with these objects? I want the Go-
vernment to explore those possibili-
ties. I know the dangers, too, but we
are running so many other risks, Let
us run this risk also. 1 am not afraid

that merely because we borrow
abroad our independence is like-
ly to be conditioned. Possibly

these people from abroad may not
be very co-operative but then they
say they want to co-operate with
us and that is why I repeat what [
have said that it is best that we do put
them to a test.

Then there is this defence expendi-
ture. When I come to the question of
Defence, it is easy for me to say that
what we spend is too much. We were
saying it when the British were there
and afterwards too. To have to spare
50 per cent. of the total national Gene-
ral Revenues at the Centre is not a
thing that anybody can be very happy
about, but it is there. Therefore.
would it not be possible for the Go-
vernment, is it not their duty to think
of the development of the railways,
of the road communications, of inland
water communications, coastal shipping
and of the development of communica-
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tions in strategic areas in such a man-
ner that, should such a misfortune
covertake us and we come to be taced
with a serious situation, we would be
better fitted than we are today? And
it is from this point of view, Sir, that
I do welcome the additional expendi-
ture that the Government of India pro-
woses to imcur upon the development
of communications in our North-East
frontier. But that is not enough. I
also welcome the additional expend:-
ture that they propose to incur upon
the development of the backward
classes and their welfare, but that is
not enough also. When I was speaking
on the Railway Budget I made men-
tion of some railways and I expected
‘the hon. the Railway Minister to give
a proper reply. When you think in
terms of expanding the present rail-
ways, of constructing new railways,
you must keep in mind prominently
the strategic interests that they can be
expected to serve.

Then, there are these armament fac-
tories. One of our hon. friends the
other day drew the attention of the
Government to their inability to manu-
facture certain armaments and earlier
I had made a suggestion—it was re-
peated by several other hon. friends and
I repeat it again now—that it is time
now for us to go in not for these heavy
machines and heavy armaments bul
for more and more of the smaller type
of arms so that our money might be put
te much better use than at present
While I am on this point, I would also
like to repeat another suggestion 1
made that instead of spending more
than Rs. 1 crore upon rehabilitating
our existing armaments, it might be
much better to go in for new ones just
as the other country has been doing
in the last five or six years, as other-
wise we might find ourselves at a very
great disadvantage.

Sir, take the gquestion of Navy. We
are spending quite an appreciable
amount of money on the Army and on
the Air Force, but not so much on the
Navy. In this connection, the mer-
chant navy is an auxillary source of
strength. We had prolonged discus-
gion on this subject the other day, but

141 CS.D.
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i the House was not satisfied, nor was

| the hon. Minister. I would like more
attention to be given, Sir, for the de-
velopment of our Navy. Sir, I do not
know what we call the Commander-
m-Chief of the Navy.

Mg, CHAIRMAN: Vice-Admiral.

Pror G. RANGA: Who is the pre-
sent Vice-Admiral of our Navy, Sir?

Tue DEPUTY MINISTER ror DE-
FENCE (Sarpar S. S. MAJITHIA):;
Vice~-Admiral Pizey.

ProrF. G. RANGA: Is he an Indian,
Sir?

SArRDAR S. S. MAJITHIA: No, Sir.

Pror. G. RANGA: Who Is the Air
Vice-Marshal, Sir?

SARDAR S. S. MAJITHIA: Air Vice-
Marshal Engineer. He is an Indian.

ProrF. G. RANGA: I am verv glad
about that. What about the Navy?
Why is it that in several of our key
positions in the Army—whether you
call them experts or consultants—in
the Navy and in the Air Force, we
have foreigners? How long are we
going to depend upon these foreigners?
I would like the Government to cen-
sider the advisability of sending away
these people and placing those who
are just behind them in their places
and see to it that they are given re-
fresher courses or special training so
that our Indians would be able to give
‘better service, good enough service to
us, instead of having to keep these
foreigners.

SarpAR S. 8. MAJITHIA: That is
already being done.

ProF. G. RANGA: I am very glad
indeed. *

-

We are now becoming self-sufficient
in food, but our friends do not seem
to lay sufficient stress upon the ex-
traneous, providential eor fortuitols

circumstances that have helped us
during the last one year. Let them
make provision for a repetition
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of the earlier unfortunate circum-

stances and experiences. If they
were to keep those experiences
and those circumstances in mind,

they would not feel satisfied with
what they propose to do now to build
up a reserve of one million tons and
they would not be so complacent, as
they seem to be today, but on the
other hand they would sirengthen their
Food and Agriculture Ministry and its
activities.

It is true that we are self-sufficient
in cloth and we are also able to export
more, But we are still dependent upon
the imports of long staple cotton. We
have been making some experiments
in raising long staple cotton in differ-
ent parts of the country, especially in
Gujerat and other areas, but more
has got to be done in this direction.
In oilseeds we are self-sufficient and
we are exporting also certain oils. On
that front we made a mess during the
last two or three years by imposing
export duties and we lost more or less
our market for our linseed. Of course,
it is fortunate that the Government
have adopted a policy of not allowing
any ground-nut oil to be exported. But
while we are being satisfied with our
self-sufficiency in regard to oil, are we
sure that we are putting it to the best
possible use so that it will not be neces-
sary for us to depend upon imports
for the products or the bye-products
of 0il1? An experiment is being made
in the South about lignite caal. We
have huge deposits there. Are we
satisfied with the pace of the work
that we are doing there? In regard to
this they have told us that it would
be possible for India to manufacture
synthetic oil in this country from lig-
nite coal more cheaply than would
have been the case earlier. But I want
them to make much greajer effort and
more gnergetic effort in that direc-
tion.

With regard to rubber we made
some effort during the last war. We
find even in Delhi there are lands
whicrh can produce those trees which
would yield rubber to us. We have
neglected it all these six or seven years.
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Manufactures from rubber were given
protection but I want the Government
10 take greater interest im the produe-
tion of rubber in different parts of the
country. Possibly the cost of produc-
tion is mwueh higher in our country,
hut looking at it from the strategic
point of view I would like them to
consider that any price that they may
be willing to pay for rubber would
not be grudged by the nation, because
rubber 1s one of the most important
strategic materials in times of crisis.

The hon. the Finance Minister drew
some satisfaction from the fact that
oun exports have looked up and our
imports are going down. Would it not
be much better that we should import

more and more of the capital
goods which would go to the
building up ef mother industries
in this country? Are we mak-
ing sufficient efferts in that direc-
tion? As the hon. Mrs. Nigam has
suggested—as so mrany other hon.

Members have been suggesting both in
the former Parliament as well as in
this Parliament—we should take spe-
cial steps to stop all imports of luxu-
ries, any kind of luxury the use of
which can be dispensed with, and in
their place let us import capital goods.
If these democratic countries are not
willing, for their own reasons, to sup~
ply capital goods to us within {the time
that we have at our disposal, let the
Government explore other possibilities.
The time has come when it is not right
for us to jump from one end to the
other and go and embrace these totali-
tarian countries. True; but at the same
time the time has come, as I have
said, when we should be willing ta
import all the machinery that we want.
whatever machinery the other coun-
tries are prepared to supply us. It
does not matter from which quarter
that comes. Whichever country is
willing to give and co-operate with us
in this direction, we should avail our-
selves of them. Therefore I want more
imports in this direction. So far as
cur exports are concerned, let us con-
centrate on those exports which would
not do us any harm. We are export-
ing so many of our valuable minerals.
Day after day my hon. friends are not
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tired of telling us that they are happy relation of the mother and the
that scrap iron is being exported  daughter. Now, again, this is a
because they are not able to make use big hole in the entire financial
of 1t. I do not know when this song economy of the country. I would

is going to stop. Would it not be possi-
ble to sing the song saying that we
would be able to develop the neces-
sary ability to utilise all our strategic
minerals to our own advantage and
for our own benefit? And if at all
we have any exportable surplus, we
should only export goods manufactur-
ed out of them and not the valuable
minerals themselves.

Sir, I am not afraid of this deficit
financing and, therefore, I agree with
the hon. the Finance Minister. Indeed,
the Congress and so many of us who
believe in democracy have been plead-
ing for a deficit budget provided that
deficit can be made good not neces-
sarily in the manner in which the hon.
the Finance Minister proposes but in
some such way as I have suggested
during my speech.

The manner in which the Govern-
ment of India propose to raise funds
for their ways and means expenditure
is not quite satisfactory. I would like
Government to give some consideration
to these and see whether they cannot
possibly improve upon the methods
they propose to adopt.

They are giving a lot of loans to the
State Governments; it is good; it is
more than Rs. 200 crores. But what
machinery have they got to see that
the State Governments make an eco-
nomic use of the money thus borrow-
ed, that they use it to the best possible
advantage? They have none. In fact,
there is an impression, there is a fear
in the minds of many of us that the
Junds made available for use in scar-
city areas, etc., might be made use of
to meet the ways and means demands
and afterwards the Government will
have to face the people and say, “what
can we, the Government of India, do?
We are unable to press on the State
Government for the return of the
loan. Therefore, for God’s sake, ex-
cuse us”. Now, it has become not the
relation between the mother-in-law

4 and the daughier-in-law, but it is the

request the hon. the Finance Min-
Ister to assume Dpolitical courage
and devise such means by which it
will be possible for us to see that the
States can give full satisfaction about
the disposal of the funds placed with
them.

[MR. DEPUTY CHAIRMAN in the Chair.]

Again, Sir, they want to spend a lot
on buildings. I, for one, would agree
that it is a great employment poten-
tial; this will go to relieve a large
amount of unemployment in the coun-
try. Buildings are rising, some six
storeys high, in Madras, the Reserve
Bank of India is building a huge struc-
ture in Delhi; the Industrial Finance
Corporation and several other organisa-
tions are coming out with their huge
building programmes. Sir, I may tell
you that one atom-bomb will make a
story of all these things. Therefore,
why can’t you wait for a year; would
it not be useful for us to wait for
some time instead of wasting huge
sums of money on these buildings”

AN. Hon. MEMBER:
no big buildings?

Pror. G. RANGA: If we have small
buildings, the atom bomb will not find
it profitable to land on them. Please,
may I remind you of what Gandhiji
has said in this respect: “Atom bombs
may destroy other countries but not
this country”. We are not living in

If there were

overcrowded cities like Paris or
London. I want the Government
to spread out and not concen-
trate their buildings in one place.
With their means of communica-
tion, with aeroplanes and their rail-
ways and their roads they can

spread themselves out. If they did so
they would not be runuing too great a
risk and that is why I am anxious
that we should not be satisfied with
this Delhi capital. Years ago, the late
‘amented Ramalingam Chettiar used to
tell us: “For God’s sake, doa not put
all your eggs in one basket”......



1653 Budget (General), 1954-55—

Tue DEPUTY MINISTER ror FI-
NANCE (Sart M. C. SHaH):Where do
you want it to be? Vijayawada?

Pror. G. RANGA: Whether you
have it at Vijayawada or Ahmedabad,
it does not matter to me so long as
you have it soread out in a number of
places.

SurR1 GOVINDA REDDY: Let us not
have any fear complex!

Pror. G. RANGA - Fear? You have
been to jail and I have been to jail.
I do not think we are afraid of these
things. Wec have been taught in the
same school, that of Mahatma Gandhi,
but at the same time, he had not been

' fiddling, as you now want to. Let us
spread out our building programme
also over as many places as possible
in the country to see that{ we do not
run too great a risk......

Sur1 T S. PATTABIRAMAN (Mad-

ras): Perhaps he advocates ‘mobile’
cities!
Pror. G. RANGA: Then, Sir, the

Government wanted to re-organise the
land policy of the country. They have
brought 10 lakhs of acres under culti-
vation with the help of the Central
Tractor Organisation. Very many
acres are required to be placed at the
disposal of displaced persons. But,
what does the budget say? Only a few
lakhs of rupees are to be placed at the
disposal of this scheme.

There is again, Sir, the question of
urban housing. Rs. 6 crores have been
allotted for this. I am not satisfied
with this. I want to have at least
Rs. 30 crores spent on rural people,
homeless people. I made this com-
plaint last year, I made it the year
before; and I would continue to place
this complaint at the doors of the
Government so long as Government do
not realise the necessity of improving
rural housing.

J am rather unhappy that the hon.
the Finance Minister, who is generally
so very keen on being consistent—I do
not know why it was so—appeared te
be so very inconsistent in this. He
said that he was not going to make

|
|
|
f
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|
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any large-scale change in the prescnt
structure of taxation until the Matthai
Committee had made its report. At
the same time he has attempted to
raise some revenue by means of addi-
tional taxes. It is right that when our
1evenues from the import duties are
going down, it should be the duty of
any Finance Minister to raise an equal
amount of money from excise. This,
I think, is a very important principle
which ought to be left for detailed
consideration by the Taxation Enquiry
Committee. In spite of that, he him-
self has proposed the new taxes. I
submit that these two new duties are
likely to affect not only the lower mid-
dle classes but also the masses. The
hon. Mr. Rajah also made a joke by
saying that the hon. the Finance Minis-
fer was not willing to allow the com-
mon man to enjoy chewing the betel-
nut and spitting it. I do not
mean to say that this thing should
be or should not be taxed. That
can be taxed provided you give
more than compensatory satisfac-
tion to the poor people. After all,
they are ordinary masses. We are
building all these huge structures, these
multi-purpose projects, and so on. The
ordinary people do not know where
and when these projects will yield
results. But they are only aware that
you put your hands in their pockets
the moment they begin to use the betel-
nut or use a bit of soap or use chap-
pals. By imposing these taxes which
ultimately affect the poor masses, you
are making a free gift of your argu-
ment to be used by the members of the
Opposition. I am telling you for your
own benefit that this is not the way
to go about if.

I must say, Sir, that vnce before, I
drew the attention of the Governmente
to the ever too much stress laid on
indirect taxes in relation to direct
taxes. This time I will have to lay
stress on the need for spending more
on villages. I have alreay mentioned
with regard to rural housing; I feel
that ‘oo much is being spent on cities—
by the States as well as the Centre,
bath taken together. They may ask:
“What about community projects, tube-
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wells; irrigation projects and so on?
Examine all these things.” Sir, I can
only say that I would like the Govern-
ment to give greater consideranion to
this point and see whether it would
not be possible for them, even in the
course of the next year, to reorientate
their own policy of State expenditure.
They will see to it that more will come
to be spent on these things, not merely
60 per cent., in the villages and 40
per cent. in the towns, but proportion-
ately to their population, nroportion-
ately to their production and propor-
tionately also to their strategic impor-~
tnnce.

Then, Sir, there is the question of
recruitment—in charge of which I sup-
pose my hon. friend is there sitting—
recruitment to the Army, the Navy and
the Air Force. Whom do they recruit?
How do they recruit? Is it not a facv
that the rank and file of our own
defence forces come from the villages?
And yet they are all at the bot-
tom rung of the ladder and they
are paid so little. And very often,
indeed, there is not much secu-
rity of tenure, too, for them,
and when they leave thelr service and
g0 back again to their own villages,
they shift the burden of having to look
after them to the Labour Ministry.
This is how they have been treating
nur rural folk—very unfairly. You
look into the personnel of your own
army, the rank and file. Are you quite
satisfied?

Sarpar S. 8. MAJITHIA: There are
very good officers in ihe ranks.

Pror. G. RANGA: Quite right.
Who can say that South Indians have
not made good officers? They have
much better officers than many of you.
But that is not my point, Sir. T want
them to consider this point only. I do
not want any weightage for the claims
of these different people in defferent
parts of our country. Let them ex-
amine it, and if they find that there iIs
no ground at all for my complaint or
for my figures, very well, then they are
welcome to it. Bul it bears examina-
tion as to how much of this money
on our defence forces is being
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spent on  northern India. How
was it that Punjab and North
West Frontier Province were more
developed than....(4n hon. Mem-
ber: India is one.) My hon. friend
says ‘India is one’ What does it mat-
ter whether it is food or bhasma?
(Interruption.) All the defence forces
Budget will be spent on the Ganges
and the Jamuna and the Bay of Ben-
gal, but nothing at all on Narbada or
Krishna or Cauveri or anywhere on
these places. It is time, if we want t0
defend our country properly and effec-
tively, that we should see that there
are people from every part of the coun-
try and that they are treated in a pros
per and decent manner.

Surr M. S. RANAWAT (Rajasthan):
Do you propose regional armies?

Pror. G. RANGA: Why not we leave
it to the experts who have made a
mess now?

Surr J. S. BISHT (Uttar Pradesh):
Why do you raise these questions of
caste?

Pror. G. RANGA: Here is the hon.
Member who says ‘caste’. The trouble
1s that caste is so much in their heads
while we are all the time talking of
non-communalism. I am not bothered
about caste. It was Sardar Vallabh-
bhai Patel, let me tell you, who had
the courage to go to Amritsar him-
self and tell them that no longer could
people depend upon......(Interruption.)
Therefore, I say now that it is neces-
sary for my hon. friend to re-examine
this whole policy. I have already given
him the benefit of doubt. If possibly
he feels that my fears are unjustified,
he is welcome to it. I am prepared to
accept it. But dom’t you think that
it bears examination? I am not fling-
ing any accusation against anybody.

Then I come, Sir, to these various
items of expenditure on developmental
services that the Government of India
has proposed, and I have listed gver
62 items. I may tell you quite frankly
that I am in agreement with them. Iy
anly complaint is that they do not pro~
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pose to spend enough in India on these
considerations. I will only mention @
tew items on which I suggest thai
more should have been spent. They
want to spend only Rs. 5 lakhs at
Jamnagar on research into indigenous
medicine. Is that satisfactory? The
Information and Broadcasting Minis-
try wishes to spend on films, books and
hterature about Rs. 41 lakhs. I am
in favour of it. Government wants
to spend only Rs. 15 lakhs more on
geological survey. And the other day
they told us that they did not know
that iron-ore was being exported from
Nandikondat to Bezwada! More has
got to be spent. (Interruption.) What
you propose today is very inadequate.
Subsidy to shipbuilding has got to be
very much more. Similarly, on the
maintenance of national highways they
want to spend Rs. 415 lakhs. This, 1
suppose, is in addition to what the
State Governments are trying to spend.
But this is not enough. Specially in
the strategic areas, on the development
of inland water transport they want to
spend Rs. 4 lakhs. Do they mean any-
thing serious at all abnut these things?
There is then, Sir,......

Mg, DEPUTY CHAIRMAN: [ have
got 16 names on the lisf, and you have
already taken 43 minutes.

Pror. G. RANGA: I am so sorry,
Gir. I wish to conclude by saying that
it is not possible for me to condemn
this Budget outright, and it would be
wrong for anybody to think that faced
with these circumstances, the hon. the
Finance Minister could straightway
make a very much better Budget than
this. But at the same time I have
made some suggestions and I would
like those suggestions to be seriously
eonsidered. I give the hon. the Finance
Minister credit for f{inancial honesty
or what thcy call financial integrity,
end I want him to see to it that the
finances of this Government are placed
on an even keel in wiser manner, or
T should better say in a better manner,
in a more masswise manner, so that
it might be possible for him as well

as for this country to feel, in the

L Somampe
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course of the next year, that after all
we are not given the wrong lead. It
', may not be possible for him to give

the right lead. 1 do not think even a
super-man can give us the absolutely
right lead, whichever Party may be in
| power, because we are llving in such
| troubled times. Therefore, I wish to
| offer my wholehearted co-operation to
the hon. the Finance Minister as well
as that Party, and the other Parties too,
in the united efforts that we should
i make and we would make in order io
see that our country is strengthened
and our independence safeguarded.

J Kumarr SHOILA BALA DAS (Oris-
sa): Mr. Deputy Chairman, I con-

’ gratulate the hon. the Finance

s Minister on the way in which he has

\

\

|

prepared this Budget. This Budget has .

been fraumed in such a way that it

has been accepted with mingled feel-

ings. On our side hon. Members have

accepted it and thanked the hon. the

Finance Minister and congratulated

him on presenting it to the country,
\ and on the other side the Opposition
has criticised the Budget, as it is the
duty of the Opposition to criticise
everything which comes from this side.
I would like to tell you in this House,
Sir. that during the last two years of
my experience here, I have learnt
much from the Opposition. My eyes
have been opened to many things
which I did not know before.
I found that the Opposition many a
time made constructive suggestions
and I think that, if my Government
had accepted some of those sugges-
tions, the position of the Government
would have been very different from
what it is today.

The Opposition said
Budget the hon. the Finance Minis-
ter has very carefully and thoughtfully
exempted the common man, ie., the
villager, as he is not required to pay
any duty on soap and eloth. But they
forget that the common man is found
| not only in the viltages but also in the
| streets, in the gullies and in the busties
t of every town and city. What about

L ]
that in this

PN
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these common men? Are they not going
to pay the duty on soap and clath?

Sir, I do not wish to say anything
about the merits and demerits of the
Budget simply because I am ashamed
to tell you that I have not studied the
Budget at all owing to my defective
vision but from what little I have seen
-0f this Budget or what little I have
heard of it here from this side and
the other side, I feel that it would
have been better if the hon. the Finance
Minister had not taxed the common
man’s soap and cloth. He could easily

have taxed the rich people. There
are duties on luxury goods. He could
have increased those duties. What

about cigarettes and tobacoo, luxury
cars, perfumes of all kinds, powders,
lipsticks, etc? Also, the cutlery and
-crockery which the rich people pur-
chase for their comfort are there. TIf
these goods had been taxed even 100
-per cent. I am sure the rich people
would have paid it, because they have
purchasing power, whereas the common
man cannot pay even two pice more
than he is paying today. The common
man cannot get even two square meals
a day, though our hon. Food and Agri-
culture Minister said the other day
that there is self-sufficiency in food.
1 would like to ask, “Where is this self-
sufficiency, when the common man
cannot get even two meals a day?” You
know that the market price of rice has
gone up. Perhaps our hon. Food and
Agriculture Minister does not know that
it has gone up from six annas to ten.
T would say that there is self-sufficiency
in food only when 1 find that the com-
-mon man can get rice at three or four
seers per rupee, not before that.

Sir, my province is a rice-growing
province. I would like to know what
“has happened to the good rice ‘that
we have had all along. The other day
the hon. the Food Minister said that
all the bad rice comes from Orissa. Tn
my State we have got very good rice,
too. I would like to say to the hon
“the Food Minister that he collects and
puts all the bad rice in the routrol
shops to be given to the people and
sends all the good rice to the black

General Discussion 166

! market so that the dealer could get
more profif. I must say that, if he had
efficient men in his Department. all
the good rice would not have found
shelter in the black market.

Year Plan. I am sorry to say that I
have not seen the work of the Five
Year Plan because I have not visited
the Community Projects, but I do be-
lieve that the Five Year Plan has
done some good even though not io
the extent that money has been spent
on it. There is the unemployment prob-
lem and I do believe that the Five
Year Plan has to a certain extent solv-
ed this problem but not altogether

The problem is getting acuter and
acuter every day, and what is my
Government going to do about it? Un-
less you tackle this problem, the
young men who are unemployed will
join the Communist Party. Will that
be good for the Government? Gov-
ernment should try and find out some®
means to give employment to our un-
employed nren.

{

|

1 Much has been said about the Five
|

1

i

{

I rejoice to find that the Five Year
Plan has given birth to a baby girl,
j called the Women’s Social Welfare

Board, and the guardian of this baby
| girl, I am proud to say, is again a
| woman, and the Government trusts
| this woman. She is incharge of this
i baby girl and Rs. 4 crores have been
l placed in charge of this woman to be

distributed ameng women’s associa-
tions in the country for expansion and
development and also to start new
woment's associations where it is re-
quired. But I am afraid that this baby
girl will not be able to spend this
money discreetly, because I will give
some examples from which you will
find that the money which has
been given to this Social Wel-
fare Board is not wproperly spent.
This Social Welfare Board got
applications from throughout Jthe
State of ‘Orissa, and according to
their discretion, they distribute money
to various women’s agencies. They
have -got ‘some agencies to work for
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them. They
Panels.
* panels—the

are called Advisory
They have got three such
Children’s Panel, the
Women’s Panel and the Delinquent
Children’s Panel. Now, I want to say
something about the Panel for Women
ana you will see how money is being
wasted by this Panel. This baby girl
is not yet grown up enough to take
charge of so much money. I have got
a programme here which has been sent
to me in my State about the prospec-
tive visit of the Panel for Children and
this is a five-day programme. You
will be surprised to see how these Pa-
nels travel. They travel by plane in
a right-lordly fashion or in air-condi-
tioned first class carriages. They are
received by the State Government and
taken to the Government House as
guests or they are taken to the State
Circuit House where they are provided
with all creature comforts, and yet they
get T. A, from the Social Welfare
Board. Now, this Panel is supposed
to see the Children’s Associations and
the work which is being carried on in
the State about children, but instead
of that, this programme has been made
by the State Government in consulta-
4y tion with the Deputy Health
* ** Minister, Now, in this pro-
gramme you will find four hours’

visit is given to Government in-
stitutions. Can you tell me what
this Children’s Panel has got to

do with the Government institutions?
It is women’s voluntary work they are
going to see. Instead of that in this
programme we find four hours are to
he given to the Government Medical
Institution. So four hours have been
wasted. Then I find that on the same
day they have got three hours to go
and see the poor cottage industry.
Phen thevy have to be entertained for
two and a half hours. So three hours
are given for this purpose. I would
like to know what these women have
got to do with the inspection of the
Cottage Industries, That is a Depart-
ment for another Women'’s Board. But
here I find this Panel does not under-
stand what its business is. They only

go to places. Again I find two hours

[ COUNCIL ] General Discussion

1662

are given in the two days for the Fi..»
representatives. Wnat are they going

+ 1o do with the Press? What things are

they going to say to the Press? They
themselves do not know for what pur-
pose they have come to my State and
yet here I find two hours are given
to the Press representatives. Then the
funniest thing is, on the next day they
want to spend seven hours to go to
a State which was a Ruler’s State be-
fore and is now merged. It is 80 miles
from Cuttack and they want to go in
a motar car, take rest and have lunch-
with the Deputy Health Minister, see
only the Government Medical Hospital
and the place where the Deputy Health
Minister has started a small Children’s
Welfare work. Is it worthwhile going
80 miles and seeing only this work,
whereas there are half a dozen Child-
ren’s Associations 1n my State which
can be easily seen and the problem
could be solved. The most regrettable
part is, though this igs the Children’s
Panel, they never thought that it 1s
their duty to see hundreds of leper
children in Cuttack. My State Govern-
ment does not do much for the leper
children and it is only the missionaries
who are concerned with it and they
only give some grants to them and
they think that their duty has been
done, thoush it is the duty of the
Health Department to see that we Jo
not become lepers because all these
children who have leper parents may
be infected in a very sHort time and it
is a great problem. These leper child-
ren should have a hostel which should
be segregated from their parents but
instead of solving this problem, this
Children’s Panel, who go to my State,
only go for pleasure and for their own
enjoyment. Another thing is, today I
had a letter from the Secretary of the
Social Welfare Board that the Women’s
Panel is coming to my State today td
see my institution—Maternity ang chilg~
ren’s Welfare Board. They will arrive
today from the South and they will
leave that place tonight. Can you
imagime what they can see in a few

hours’ time in Puri and other places
where there are many Women’s Asso-
ciations who require grant and waxt

“that this Women’s Panel should gn and
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visit them? Instead of that they just
come to the town, enjoy life, attend
parties, have dinner in the Govern-
ment House, get T. A. and D. A. and
come back from the State. This is the
work that your Welfare Board is doing.

Again, I should like to tell you that
it is much better that instead of wast- |
ing the money on this Panel, you should |
abolish this Panel. The Chairman of
the Social Welfare Board should ad-
vertise in paper, she can get a number
of applications and the applications
should be sent in duplicate forms, one
to the Board and the other to the
Government and the State Govern-
ment should be asked to forward this
application with their recommendation
so that there will be no bogus asso-
ciation and you can do away with the
Social Welfare Board.

Now, about this Women’s Panel
which has already come to ‘my State
today, I should like to say this. They
left the place on the 5th February, they
had a month’s trip. They went to
Madras, Madura, Trichinopoly. Banga-
lore, Travancore-Cochin and all these
places of archaeological interest and
then at last they have taken a
trip to Ceyvlon. I do not know |
whether the Social Welfare Board is
going to pay for their trip to Ceylon
even but I know this much that they
will be the State guests of the Govern- \
ment of Ceylon. Now on therr way |
back they cannot afford much time for \
Orissa. They are only coming for a ,
few hours just to say that they have |
visited in Orissa one Women’s Associa-
tion and on their word will depend |
the grant. ;

I think this baby girl should be
taken into care though we have got '
a guardian, some experienced guard-

jan to look after it but still this baby {
girl needs looking after. Otherwise the |
money which has been given to the |
charge of this baby girl will be wasted |
and the Women’s Associations or the (
Children’s Associations would not be J]

benefited.
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Now, [ should like to say a few words
about rehabilitation. The Government
is spending much money for rehabilita-
tion. Whether the Government is jus-
tified or not I am not going to say
anything but it is enough that Govern-
ment bas spent much money, A couple
of years ago a few thousand displaced
persons from East Bengal came to Oris-
sa. Whether it is through the fault of
my Government or through the fault
of these displaced persons, I do not
know, they ran away from Orissa.
Now, again a fresh batch has come.
I have not seen this batch yet nor have
I gone to their camp. But friends who
have gone to see the camp have come
and told me that these displaced per-
sons have got real and imaginary grie-
vances. One thing I found out is that
these displaced persons think that it
is not their own fault that they have
left their homes and come here. They
think that it is the duty of our Govern-
ment to feed them, to maintain them,
to look after them and if the Govern-
ment fails to do it, naturally they feel
disapvointed. 1 tried to help some of
their women by taking them in my in-
stitution to give them training in sew-
ing. knitting, etc. But I found, though
we had to give them Rs. 16 a month
as allowance, they do not like to do
any work. They only came to get the
allowances. Again, in our Women’s
Association we tried to get hold of
these women and teach them sewing,
knitting, etc., in order to see that they
would be able to get some money.
But I found they were so lazy. These
women from East Bengal, they do not
wish to do any work; they do not like
t{o earn money by doing honest work;
but they want that the Government
should support them. Sir, in this
connection I would like to ask a ques-
tion of the hon. the Rehabilitation
Minister......

AN Hon. MEMBER: But he is not
here.

Kumart SHOILA BALA DAS: He
is not here, but this is the Budget
discussion and {the hon. the Deputy
Winister for Finance who is here will,
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I am sure, make it a point to tell the
hon. the Rehabilitation Minister about
this. Sir, in August last, I sent a few
questions for information and I got the
reply, that ‘“the information is being
collected and will be laid on the Table

of the House in due course.” Six
months have elapsed but this “due
course” has not yet come! I do not

know what Government mean by “due
course”. Is it one year? Is it two
years? Or is it even half a dozen
years? But this information has not
yet come, and I should like to add that
by nature these questions are quite
simple ones. And our Government can
give the answer to these questions, un-
less there is something wrong some-
where and the Government feels un-
comfortable to give the information.
Here is a small question, Sir, that I
asked: “What is the total number of
the moveable and immoveable evacuee
properties in Orissa which have already
been vested in the Custodian?” The
seennd question was: “What is the
total amount of the property and the
. estimated” monthly income from all the
various evacuee properties which have
. been vested in the Custodian?” And
then: “Whether all income from these
evacuee properties is collected regu-
larly, if not why not; whether any

large amount of arrears in res-
pect of these evacuee properties
has accumulated and will Gov-

ernment lay a statement on the Table
snowing how from month to month,

these arrears have accumulated?” Sir, '

do you think these questions are
wrong? What is there in them, that
my Government cannot answer them?
And not only that. The hon. the Reha-
.bilitation Minister also does not insist
~on the Government giving the answer,
on giving the information asked for
in these questions. The Custodian is
generally appointed with the consent
of or with the approval of the hon.
the Rehabilitation Minister and it is
his duty, when questions of this nature
are sent to find out the information, to
Ifsist on baving the information from
the State Government. You may not
think that I am saying it wrongly, but
* seems to me that there is something
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wrong somewhere, or my Government
feels uncomfortable to give the a;-swer
to these questions. What is there in
these questions? I will say it is the
fault of the hon. the Rehabilifation
| Minister not to insist op the informa-
tion and by doing this, by not getting
this information, he is winking at cor-
runtior. Now, this should be stopned.
And if the Central Ministers do not
act strongly and promptly, Sir, you
will never be able to root out corrup-
tion which you know is growing daily.

Now, I would like to say something
about the Income-tax Department and
the Customs. 1 am not going to say
anything in spirit of criticism. but my
object is to draw the attention of the
hon. Minister to this and to see that the
name of the Congress Government 1s
not tainted. As you know, that name
is already tainted and the Congress is
Josing ground. Therefore, 1 say this
\ corruption must be stopped. I know it
I is very difficult to put a stop to corrup-
| tion. But if my hon. Ministers are
|
|

strict—they are no doubt honest about
it; I believe they are honest. but if thev
are strong too—they will be able, to
a certain extent, to put a stop to cor-
ruption.

Sir, you know the Income-tax and
i the Customs are central subjects and
| these two departments give revenue
to the Central Revenues. If these two
' departments are corrupt, then the
Government loses the revenue. I ap-
proached the hon. the Deputy Finance
Minister some time ago and brought
some cases before him. And I may
tell you that he is always prompt in
taking action. As soon as I approach-
ed him he took action. But what
can he do, Sir? He is a mighty per-
son, no doubt about it. Heg occupies
a high position in the Government.®
But what can he do? He has to de-
pend on the administrative machinery
~—the Ministry. And, Sir, I regret to
say that this Ministry is not always
competent to do the work fairly.

Then. I would like tuo say another
thing. In the Income-tax Depactment
\ in my State—I am saying it from my
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personal experience; for you know I
am constantly asking questions about
income-tax—I found in 1949 that big
cases were pending and such cases
were pending even till 1952-53. May
I know why these cases, these big
cases remain pending for such a long
time? Is it because the Income-tax
Officer does not find it suitable to pass
his order? And do you know, Sir, these
big cases are always cases of business
men? And you also know that in the
lives df businessmen, there are ups and
downs and they may sustain losses or
they may leave the State, and if they
do that, you lose all that revenue.
What precautions, Sir, does the Income-
tax Department take to see that they
do not lose this revenue? Today the
hon. the Deputy Finance Minister said
that so many thousands of cases are
still pending, up to 31st March. What
can we do? He can pass orders to the
Ministry. The Ministry will pass the
orders 1o the Board. The Board will
pass orders to the Commissioner and
the Commissioner to the Assistant
Commissioner and then it will go to
the Income-tax Officer. And these In-
come-tax Officers, I have seen in many
cases, have heard the cases, examined
the bocks, scrutinised the accounts, but
they do not pass the order. Then in
the meantime, Sir, perhaps this parti-
«cular officer is transferred and when
he is transferred, the new officer comes
and he wants a trial de novo. Look
at the harassment of your assessee, and
naturally on account of these harass-
ments, your Government 1s losing
ground today. The hon. Deputy Minis-
ter for Finance, I know, is very Kkeen
-on putting down corruption. I do hope.
Sir, that he will try to make the officers
do their work a little more efficiently.
1 find fault with the Commissioners.
You know, Sir, these Commissioners
are mighty powerful officers. They can
promote a person, send a man to the
seventh heaven or they can mar the
future of a junior officer. The promo-
tion depends on the remarks of these
Commissioners. Therefore, Sir, I
would like to suggest for the considera-

tion of the hon. the Deputy Finance
Minister that he should send out in-
structinns that the Assistant Commis-
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sioner, when examining these offices,
should, while sending the report, send
a copy to the Board so that there would
not be any fear of this paper being
tampered with in the office of the Com-
missioner.

Now, only one word about the Cus-
toms Department. I do not wish %o
say much about this as I have already
approached the hon. the Deputy
Finance Minister who has promised io
look into the matter. Still, I would
like to draw the attention of the hon.
the Deputy Finance Minister..... .

Surt V. K. DHAGE (Hyderabad):
Also of the hon. the Finance Minister.

Kumarr SHOILA BALA DAS:.....
to the question of the Preventive Offi-
cers. You know, Sir, that in the Port
of Calcutta, there are innumerable
Preventive Officers. Their basic pay
is about Rs. 88—I may be wrong and
the hon. Minister may correct me—and
with the Dearness and other allowances
they get a pay of Rs.. 165/-. By doing
overtime work they may get up to
Rs. 300. If you look at the way they
live in Calcutta, I do not think even
the hon. the Deputy Finance Minister
will be able to live in that style. [
would like to know how these Preven-
tive Officers live in such a style? Why
do not the superior officers go into
this matter and see about them? You
all know, Sir, and I have heard, that
90 per cent. of these Prewventive Offi-
cers in the Calcutta Port are corrupt.

Sir, I do not know why the
hon. the Finance Minister keeps
these Preventive Officers as a fix-

ture in one Port? There are so many
Ports in India. Why can’t they be
transferred every two years so that
they may not carry on even illegal
business?

With these few words, I want to
say once more, Sir, that I am not
saying anything in a spirit of criticism
but my object is that this Government
which we have got after Independence
should see that its name is not tainted
by pure neglect. You must see that
your officers do their work properly.
Thauk you, Sir.
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KuNnwaraNt VIJAYA RAJE
(Bihar): Sir, looking into the Bud-
gei proposals, 1 must confess that
1 feel no enthusiasm for the simple
reason that the common man does
not seem to have come off well
under the proposed 1ncrease in
the excise and import duties. More-
over, Sir, I do not think that there s
anything exhilarating about these pro-
posals. However, Sir, Dbefore I
proceed, 1 would like to offer
my sincere thanks to the Union
Government for having sanctioned
a sum of Rs. 37 crores for the
Kosi Project. It is indeed a great pity
that this scheme was not given top-
most priority as it would have stopped
a recurring loss of crores of rupees 0
the people of Bihar and it is unfortu-
nate that the Central Government
thought it proper to come to the aid
of Bihar only after this tremendous
catastrophe. However, Sir, now that
the matter has been taken up in all
seriousness, I am sure millions living
in the Kosi River area will Kave a
sigh of velisf.

Sir, I would like to draw the atten-
tion of the Government to another
river project in Bihar known as the
Gandak project which is under con-
templation. It is impossible for the
State Government with its slender
resources to take up this scheme with-
out sufficiént financial aid forthcoming
from the Centre. I hope that the Gov-
ernment will give serious thought to
this scheme and sanction the necessary
finances which are so very essential
for the development of Bihar.

Sir, I would also like to avail of this
opportunity to voice the feelings of
the people of Chhota Nagpur over the
composition of the Damodar Valley
Corporation. May I point out to the
Government that there is sirong resent-
ment felt in Chhota Nagpur as the re-
presentative of the State of Bihar does
not come from the area which is so
vitally concerned with this project?_?
hope, Sir, that in constituting the new
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Board, Government will give due con-
sideration to the sentiments of the
people of Chhota Nagpur.

Sir, more than half of the period of
the first Five Year Plan 1s nearly
over. In Bihar, apart from the River
Valley Projects, some other schemes,
for instance, medium and minor irriga-
tion works, Community Projects, etc.,
have not made the desired progress,
which is evident from the following
words of the Finance Minister of Bihar.
While presenting the Budget he has
admitted that ‘“we were unable to
spend as much as was budgetted for on
Irrigation, agriculture, Community Pro-
jects and the Damodar Valley Corpora-
tion, not to speak of other minor items.”
For instance, on the Community Pro-
jects, during the years 1952-53 and
1953-54 while a sum of Rs. 14061 lakhs
should have been spent, only a sum of
Rs. 10395 lakhs has been spent. Thus,.
the expenditure has Tbeen less by
Rs. 3666 lakhs. All these figures in-
clude loans from the Government of
India, grants from the Government of
India and the States contribution o
the Community development blocks.
Similarly, Sir, between the years
1951-52 and 1953-54, while the planned
expenditure on the Five Year Plan
was Rs. 3,729 lakhs, actual expendi-
ture is Rs. 3,667 lakhs. Again, in the
case of expansion of primary education
and appointment of new teachers and
social instructors, although the Govern-
ment of India have sanctioned about
Rs. 41 lakhs, nothing so far has been
done in this respect in my district of
Hazaribagh. I am told, Sir, that this
amount of Rs. 41 lakhs is now going
fo be transferred to the local bodies
fund to save it from lapsing. Now
this can hardly be called expenditure.
Moreover, it defeats the very purpose
for which the Government sanctione
this amount. I do not know, Sir, if
there is a system prevalent in the
Government to check the expenditure
incurred from these special grants. If
not, I do think it is advisable that
there should be some kind of a measure
by which the Centre can exercise pro-
per control over the grants that are
given to the Statew,
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Sir, in our planning we have not
given due importance to one funda-
mental question and that is the employ-
ment of the educated. Before we plan
for their employment, I think that the
fime has now come when the educa-
tional policy of the Government should
be revised.

Sir, turning out a large number of
graduates every year from our uni-
versities has, in my opinion, done more
harm than good inasmuch as on the
one hand these graduates are uprooted
as it were, from their ancestral voca-
tion of life, namely, agriculture and
such others and, on the other, having
found no employment they go to swell
the ranks of the unemployed. Frus-
trated in life, they naturally take to
anti-social activities. I feel, Sir, that
the growth of these secondary schools
and colleges should be restricted and
instead Government should introduce
compulsory primary education so as to
make every one literate. The admis-
sion fo secondary schools and colleges
should be on a selective basis.

Sir, returning to the problem of the
employment of these educated people,
I would like to submit that the pro-
posal of now absorbing these educated
men in primary schools does not even
touch the fringe of the problem, and
unless the Government comes forward
with some comprehensive scheme, I
am afraid this problem will continue
to grow into alarming proportions.

Sir, it is accepted on all hands that
teaching which is one of the noblest
professions, is the most neglected today.
The amount that teachers receive as
their salaries is hardly sufficient to
cater for their daily requirements.
The recent disturbances in Bengal, I
think, are proof enough of the utter
frustration and discontent that pre-
vails among the people of this noble
profession. Sir, it may be very easy
far Government to declare these strikes
as illegal and communist-sponsored,
but may I know what other alternative
Government has allowed to these hun-
gry and dissatisfied persons? Sir, what
we see today is only a violent reaction
of the frustrated men who try to break

P S
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method, shall I say, of seeking emanci-
pation. We may condemn the violent
method but, then, who is responsible
for this tremendous upsurge that is
gradually enveloping our country?
Government will have to find a solu-
tion soon for it will not be a wonder if
the scene that was enacted in Bengal
should find its echo in every State in
India and nobody but the Government
will be responsible for fomenting these
ideas of desperation. It is our sad ex-
perience that an agreement is in-
variably reached when the hands
of the Government are forced in
this undignified manner. This only
strengthens the views of the
people that the only effective way to
seek redress of their grievances is
through violence.

Sir, I would alse like to draw the
pointed attention of the Government
to some other hardships that these
poor teachers have to undergo. That
is the utter irresponsible and indiffer-
ent attitude of the authorities con-
rerned towards the welfare of thes2
{eachers. Sir, some of these teachers
received the Government stipends

Mr. DEPUTY CHAIRMAN: It is
State subject.

Syrt H. C. MATHUR (Rajasthan)-
In the Five Year Plan it is being
discussed, the assistance which is
given from the Centre......

Mr. DEPUTY CHAIRMAN:
entirely for the State.

It is

SHrr H. C. MATHUR: This is the
step which has been taken and the
unemployment problem is certainly
being solved because it is also from
the Centre that the funds are being
made available for these primary
schools and for the employment of
more teachers. That is primarily under
the Plan.

Kunwarant VIJAYA RAJE: There
are also complaints, Sir, that even in
the case of awarding scholarships thgre
is a lot of discrimination and one can-
not help thinking that allocations are
made without all-round consideration

the fetters of poverty through a | of claims. I hope, Sir, that the Govern-
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ment will take necessary steps to re-
move the cause of such hardships to
its poor teachers who are gradually
losing hope.

Another menace that is facing us
today is the growing corruption among
the rank and file. The Government
seem 10 be content only with drawing
up plans, holding meetings, etc., to
avoid this problem. At a recent meet-
ing of some social organizations in
Patna, they had decided to enlist sup-
port and also raise a volunteer force
from among writers, poets, ballet-
actors, and cinema producers, {o create
public opmnion agamst corruption.
Sir, this may seem a laudable move,
but the approach does not seem to me
a practical one. Swami Vivekananda
has rightly observed that the greatest
insult to a hungry man is to offer him
religion. I am of the firm opinion that
the most effective way to fight corrup-
tion is by improving the economic con-
dition of the people. Government will
have to find out ways and
means of increasirg the wealth
of the country by rapid industrial-
ization and by developing the
rich mineral resources of the country.
[ have already, while speaking on the
Andhra Bill, pointed out the rich mine-
ral potentialities of Chhota Nagpur. If
the State Government have not the
finance to take up this matter, I think
the Centre should take up this all-
important work. Through industries
we can solve the problem of unemploy-
ment to a great extent.

Prices of essential commodities are
still higher than the pre-war rates and
the wages have not leen correspond-
ingly increased. It is impossible, there-
fore, for the wage-earners 1o cater to
their daily necessities of life and they
have no other alternative left but to
indulge in corrupt practices. If the
Governmeni can produce more wealth,
then naturally there will be better
distribution of wealth, and crimes,
which are to-day on the ascendancy,
will be checked and controlled.

SurimMaTl VIOLET ALVA (Bombay):
Mr. Deputy Chairman, the subject is
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go vast that I have decided to confine
myself mainly—and I say mainly—io
Defence.

Sir, in budgeting for a total expendi-
ture of Rs. 467 crores, Rs. 205 and
odd crores have been allotted to De-
fence Services. The hon. the Finance
Minister has made it very plain in his
speech that we are not embarking on
any expansion of our Defence Services.
His other observation is that only the
Air Force has been given just six
crores more to bring it to a standard of
reasonable efficiency. I do not know
what that means. The hon. the
Finance Minister himself must explain
to us the meaning of reasonable effi~
ciency in these days of up-to-date
armaments. He has also stressed
the recent developments on and
behind our frontiers and what
that would mean to this coun-
try. The  situation certainly is
worsening and we have come to a
stage when we can no more conceal
our feelings on that point. The Dollar-
studded jackboot of the American
military aid is there with one foot on
land and one on sea, I mean West and
East Pakistan. But we have faith in
ourselves, in this vast and ancient land..
We do not believe in the ideology of
aggression. We have faith, as our
forefathers had. Here I may point out
that some Walter Robertson has had
to admit in one of his lectures, the sama
gentleman who said that he wanted
to dominate the whole of Asia until
China cracked up internally. He says:
in a U. S. I. S. pamphlet entitled Res-
ponsibility of the United States in the
Far East: “It is much easier for us
to provide weapons, however costlv
the operation may be, than to provide
conviction and faith. It is essential
for the Asians to have something to
fight with, but it is even more impor-
tant for them to have something to
fight for—or rather for them to realize
how much they have to fight for, {n-
cluding the chance to achieve some-
thing better.” Even 1this American
gentleman knows what India feels
today. Of all the Asian countries that
we have, we in India never had faith
in foreign military aid or any aid. but
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we have lost even our conviction that
they had goodwill towards India. Let
us not make any bones. Things have
gone far and that is why we have to
go back on the subject of this 43 per
cent. of the national Budget. What
are we going to do? Our eyes go bark
to the other countries, far backward
once upon a time than we, who have
lined up and gone far shead. I shall
read, Sir, from the hon. the Finance
Minijster’s speech where he says that
a country’s inherent strength depends
upon the economic development of the
country. Sir, we are to realise lle
economic development of this country,
but what are we doing? Time is too
short for me to expand on the develnp-
ment plans of this country. Nor am !
an economist. There are wiser heads
in this country who have planned and
who have tried to bring about planned
economy. There was the Bombay Plan
that said that you need a pair of hands
and natural resources and we should go
ahead. Have we gone ahead? I shall
read from one of the State Govern-
ment’s publications—Location of Steel
Plant in Orissa. 1 am just reading
this and posing this question to the
hon. the Finance Minister for he must
find out the ways and means by which
we can co-ordinate Defence and econo-
mic purposes in this country. I am
quoting from that book “In this age of
steel, steel is the industry of all in-
dustries and in fact the status of the
steel industry in any country is a
measure of that country’s industrial
progress and of economic develop-

ment. The per capita production of
steel in a country may be taken
as a fairly accurate index of the
living standard of its people and
of its development activities.”
Living standard of the peovle,

and my emphasis is on that. How
are vou going to raise the living
standard of the people, when this ts
the state of affairs in this country?
1 continue: “Among the advanced
couniries of the world India has
verv much lagged behind in oro-
duction of steel, although it is
richly endowed by nature with
unlimited raw material resources

to take a leading place in the world in

|
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iron and steel production. In raw
materials India possesses advantages
which no other country in the world,
not even the U. S. A. or the U. S. 8. R.
enjoys. Compared to the U. S. A. ’s
10,000 million tons of iron ore of all
grades and the " U. S. S. R.’s 3,000
million tons of ore with over 50 per
cent. iron-content, India possesses
10,000 million tons of very high quality
ore with over 60 per cent. iron and
25,000 million tons with over 50 pe:x
cent. iron-content.” When we read
this, when we observe and question
what is happening, we do feel that
things are looking very dismal. When
we go ahead in the same publication
and look at the figures we see: “There
has heen no increase in production of
iron and steel in India since the pre-
war days, during which period most
other countries have rapidly forged
ahead During the war years till the
end of 1945 the average annual pro-
duction of steel in India has remained
static at about 1-3 million tons.” T
will give you some comparable figures
of per capita production of iron and
steel: U. S. A—1,210 1bs.; Britain—
670 lbs.; Russia—260 1bs. There are
other small countries bhut I shall not
take the time of the House. And for
India the figure is 12 1bs. Sir, for how
many years have we been free now? Lef
us take into account the number of
years since we have achieved inde-
pendence. I shall again quote from
this publication: “The total world
production in 1947 was about 159
million tons out of which India’s
production was only 71-3 million
tons, i.e., less than even one per
cent. The present requirement of
steel is 2'7 million tons against
which the estimated vroduction
from the existing. plants after expan-
sien is 1'59 million tons. These figures
clearly show the urgency for increas-
ing steel production in India—I shall
again refer to the Finance Minister’s
speech: “The rate of development irr
the country has been somewhat slower
than what was anticipated”—and why
have we not lived up to our anticipa
tions? “....by the Government of India

in the beginning of 1938?” They have
estimated the consumvtion of iron and’
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steel in India in 1958 at 2-428 million
tons and the total production after
taking into consideration the expansion
of the existing plants at 1-836 million
tons, leaving a deficit of 592,000 tons
of finished steel and about 200,000 tons
of pig iron. Sir, if we go back to the
hon. the Finatice Minister’s speech, he
has explained why we fall short of the
target that we had placed before us.
He says: “The strike in a steel plant
resulted in a drop in the production
of iron and steel, the total for which
is now estimated at a little below the
1°1 million tons reached in 1952. Simi-
larly the production of copper dropped
by nearly a sixth on account of a
strike.” Sir, it is all very well that
we have our own planned economy in
this country but when so many years
have gone by—over half a decade—one
must stand and think where we are
drifting. One must look around when
the circumstances look so gloomy
and foreboding around our borders.
What are we going to do? With half
the Budget spent on the Defence
Services, there is very little left. I
must here refer to an observation made
by Prof. Maurice Dobb. I am not quot-
ing any one else but an English Econo-
mist, a Lecturer in and Fellow of the
Trinity College, Cambridge, who has
written this book ‘'Soviet Ecomomic
Development since 1917”°. We are not
concerned here with the forms of
- Government that any country proposes
to adopt but we are concerned in
seeing how they developed, for we
shall have to take lessons from those
eountries whatever the ideologies
which they may have. He observes on
page 278: ‘“During the second Five
Year Plan period the growth of heavy
industry was considerably more rapid
than that of manufactured consumer
goods. At the moment in this country
we stand up and say the same of
textile industries. What is the matter
with us? Why don’t we talk of heavy
jndustries? We talk of textile indus-
-gries, cottage industries and so on. How
will all that grow without heavy indus-
+gries? I continue to quote:

“This was mainly due to the cir-

cumstances, that in the course of the .

fulfilment of the Second Five Year
Plan it became necessary for us to
introduce major corrections into the
plan for the development of industiry.
As had been the case under the first
Five Year Plan, the international

situation compelled us to increase
the rates of development that had
been laid dowm for the defence
industry.”

Has the international situation

worsened, for us? Again:

“This made it imperative to accele-
rate considerably the expansion of
heavy industry at the cost of reduc-
ing to a certain extent the rate of
growth of light industry.”

“In the case of heavy industry, the
production of pig-.;oi: chowed a
marked improvement, the 1937 out-
put being more than double that of
1932”. This, Sir, happened in Russia.
“On the other hand, steel slightly
surpassed its target; coal doubled up
its 1932 output. The achievements of
the machine-making industry were
once more outstanding. The industry
as a whole registered a threefold rise
of output as against the twofold in-
crease which had been its target.
The motor-car industry was ex-
emplary in exactly fulfilling its bold
target of an eightfold increase.
Mainly as a result of these successes
in engineering, the country was able
to go ahead.”

Sir, you may say this is the result
of dictatorship. We may not like dicta-
torship in this country. But this result
was the outcome of practical planned
economy. They knew what they wanted
and knew what they were about.

Now, I shall quote a passage from
Maurice Dobb, page 312. The hon. the,
Finance Minister and we may not
believe in the ideology of the Soviet
Union, but let us see what they have
achieved; it indeed would touch ihe
core of our hearts: “Twice within a
quarter of a century, twice since the
inauguration of the Soviet regime, the
people of that country have seen their
land ravaged by wars far more deadly
than anything that has visited our own
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island within modern times. Twice,
weakened and overwrought by the
years of famine and carnage, they have
had painfully to bend already aching
backs to rebuild their shattered econo-
mic system, in many cases from the
foundations. Having rebuilt, they have
set themselves further tasks, which
fifteen years ago stirained the imagina-
tion of the world and were dismissed
abroad as brittle dreams. Many have
marvelled that men and women could
possess the endurance to do such thi:gs.
Revolution, however, is a strange fire
which not only consumes but also pro-
duces new elements with unfamiliar
qualities. No mere heady propaganda
or iron hand but only a rare spirit
forged in a people by its history, a
boundless faith in their own ability to
wring achievement from the future, is
capable of inspiring men to endure
and to strive as the Russian people
have done. Least of all people on earth,
can they wish to see another war in
our time.” What fine observations
made by an English economist, an
unbiassed scholar! Let us put our-
selves in the picture that I have fram-
ed before you by quoting this passage.
We are also at the cross-roads of his-
torv in this country. We must also

have a purpose and we must
also co in for planned economyv
in the +true sense. Qur Govern-

ment in the past has tried its best,
and its very best, out it must be ad-
mitted, whether it is, this side or that,
that the results have not been commen-
surate with the efforts we have pit
in.

Sir, if I probe into the Defence bud-
get figures—and if the hon. the Finance
Minister fcels that I should not, T want
to say that the Finance Minisiry has
, taken this responsibility—if you read
the “Defence Service Estimates” page
106. The hon. the Finance Minister
has a Financial Adviser. I shall read
only one line from that report: “In
fact, he (the Financial Adviser) asks
every question that might be expected
from an ‘intelligent tax-payer bent
on getting the best value for his
money.” Sir, it is with this sentence
in my hand that I assert that it is the
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right of every tax-payer to demand
an explanation and question the result
of all that is being done under the
Five Year Plan and with this larger
allotment to the Defence Services.

Sir, the Defence Appropriation Com-
mittee’s Report has not been placed
before us. The last one we received
was the Appropriation Accounts of the
Defence Services for 1950-51, and the
Audit Report thereon was given to us
last year. The Public Accounts Com-
mittee also have nothing to say yet on
the Defence Services. We are kept in
the dark every time we come to the
question of Defence. We do not know
where to touch because the Reports
come too late, after almost a third of
a decade or a half. Nevertheless, we
have to find out what has happened to
this vast allotment to our Defence
Services. Before I probe into that, I
want to say one thing more and I want
to make one observation about our
immediate neighbour, China. China,
Sir, became free a little before or after
us. What has happened there? These
are not fibs; these are facts of history.
We may have quarrel with the form
of Government; we dare not quarrel
with the result and say that we are
belter off:

“This year, China enters upon her
First ¥ive Year Plan of economic
construction. Within the next six
years, the Soviet Union is going to
help us construct and modernize
ninety-one enterprises. By the end
of 1959, including the fifty enter-
prises which the Soviet Union has
been helping us to build and re-build
during the last three years. a hun-
dred and forty-one huge enterprises
and projects will have been con-
structed or renovated. When the con-
struction of these enterprises is com-
pleted, China will be an industrially
independent nation, with a solid
foundation for further industrialisa-
tion.”

Here are facts and figures. China.is )
receiving help. So are we., China is
building up. Are we? That is the ques-
tion today. Sir, China is building up
very fast. Before we can wink, she will
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be ready with all her huge industrial
equipment and we shall not have
begun

Coming back to Russia, Russia had
bhorrowed hardly £4 million in the
imtial stages of her Plan She levied
tases Whatever measures were used,
she raised 9/10ths of her money for
her Plan from inside her own country
That 1s why, Sir, what T want to
emprasise here 1s that unless a posst
bility of co-ordinating defence with
economics 1 visualized, we may find
ourselves in the dark. In Britain, this
co-ordination 1s done—the hon Frof
Ranga took up this pomt but he did
not eapand it much—in Britain it 1s
done by a Mister without Portlolio
this co-ordination between defence and
economics, for the whole country. That
1s what we should do at this stage in
our own country.

Firally, Sir, I feel that the kerncl
of any plan 1s a production plan, which
is a complex of output programmes for
all the main products of the economic
system, embracung real expenditure
and real product input and output in
each case Andg I have amply gquoted
facts angd figures to show that it should
be so

Sir, I shall stop here These are
things  which the Defence Miustry
should take up with the Finance Minis-
try In any case, we expect that defence
and economics be co-related from now
on for the future

Coming now to defence, without
having any audit or other reports, or
the reports of the Public Accounts
Committee on this subject I wish to
romnt out one or two things that I have
gathered which have happened In
Shantinagar 1n Korea Sir, I would like
to ask the hon the Finance Mimster
whether tae three Indian correspon
dents attached to the NNRC at
Shantmagar were permitted to send
ther ristfv despatches to India on the
Indin Armv Signal Wireless svstem
to their own papers and perhaps there
was news agency too Is 1t a fact
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that this service was given  fre:

throughout the correspondents’

stay for four months? Angd 1if 1t
L so, why?” The papers that were
represented 1n Shantinagar were all
well-to-do 1n their finances, and they
were accredited to the UN Command
I{ they have used the mlitary signal
wires to despaich about 3,000 words
per day for four months, they must
pav ror 1t espcciallv when we talk of
economy whyv should we let our news-
papers go? We do not mind o the
pap.rs were strugglbng {for finances
But why should three correspondents
from India be allowed free service?
Sir they should be charged on acom-
mercial basis and if they are not al-
ready charged the amount must be
collected on whatever basis the Gov-
ernmeit thinks fit, and that amount
should go to the Defence Services
Welfare Fund or to any other fund
wnich 1s for the use and benefit of
the defence serv ces

General Discussion

Then, Sir, there 1s another thing that
happened theie Our officers quite a
number of them made a number of
trips to Tokyo We would like 1n this
House to know why they wént to Tokyo
so often Of course there were duties.
But mv noint hete 1s that all those who
went to Tokyo up and down were not
strictly on duty And then, I also want
to tell the House thual there wag a
telephone systemn by which they could
have contacted the Indian Embassy
staff 1n Tokyo Sir, I want further
explanation on these points from the
hon the Defence Minister because they
involve money And when we are
talking of budgetary provisions, we
must question these things If we leave
them 10 a future date, it will take four
yearg tor them to come o us, be~ause
we still have to receive the accounts
of 1951-52, 1952-53 and 1953-54, and
also the Public Accounts Committee
ha- not finalised 1its renort on
devenca I am merelv draving at-
tention of the House to this fact
that if something is happening,
and 1f we know about 1it, 1t 1s
the bounden duty of this Government,
when 1ts attention 1s drawn to these
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things, to look ints them and find out
whether they are true or not. And,
therefore, Sir, I shall lock forward, as
others in the House will look forward,
to an explanation from the hon. the
Detence Minister, whether these things
are true, and if so, what action has
been taken by the Government?

Now, Sir, I shall go to India’s defence
structure. Time and again, we have
spoken from this House, as also mem-
bers from the other Hcuse, about In-
dia’s defence structure. But nothing
has happened so far The first thing
to recognise and to realise is that In-
dia’s defence organisation 1s a relic of
the toreign rule. How far have we
been able to reor.entate it? We talk

ol reorientaition of our educat.onal
and other polictes We want reorien-
tation of so many things But when

1s 1t going to happen? I hope it does
1n our life time The reports of the
Peel Commission drawn up in 1859,
tne Eden Committece in 1878 and of
tha Simon Commission in 1923,
give us the 1dea of the volwv
underlving the British Indian de-
fence system, and their declared
volicv was—of course 1t is well-
known and I need not dilate on it—
first, the prevention from attacks of
threatened aggression. and secondlv,
making impossible the armed rebellion
and resistance inside the country. We
have been participants in non-violent
struggles. We know what the British
gefence services were in this country
The Britishers did not think 1t advisa-
ble to introduce into India army re-
forms which corresponded with the
Cadwell Reforms in the U. K and
the like reforms in the continent of
Eurove The Cadwell Reforms came
in the seventies of the nineteenth cen-
tury By those reforms Britain decided
and ensured expansion of her defence
forces at home with increased military
efficiency. The co-ordination was com-
plete. and from the time of the Cad-
well Reforms this co-ordination goes on
in Britamn. Sir, in Britain it happened
in the seventies of the nineteenth
centurv Tt 1s time that we also should
look around and take some lesson of
what 1s best. If we do not like this

/
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neighbour or that neighhour, let us gu
to England We are in the Common-
wealth Why don’t we take the Bri-
tish example? We are in the Common-
wealth. Let us accept that as a model.
Let us do something for this correla-
tion between defence and economics

Then, Sir, I shall come to the last
pownt, and that 1s this Under the
different heads Rs. 49 lakhs have been
allotted for the ferritorial army. Rs. 49
lakhs out of a budgetary provision of
Rs. 206 crores, when we are standing
here facing such dangers from the
other side of our border. Faith we
may have, but we have to put our
shoulders 1o the wheel also. Mere
faith does not work miracles 1n a
scientific age. Faith we have But
let us bend and work. How small is
the territorial army in this land! Everv
progressive country of Europe has a
short service system which takes every
toy between the age of 14 and 20 for
two years for vigorous military train-
ing We have here the N. C. C. which
15 also a very, very munor thing to talk
about What about our thousands of
miles long snoie’ I said something
about this last year also. Our fisher-
men even should be tramned up 1n
some sort of defence methods, may be
preveniive. We have immense man-
power, but when we talk of
planned economy, we forget about
the manpower that can be turn-
ed 1mto man hours and the
amount of work that can be achieved
{hrough physical fithess and discipline
by which we can work and plan for
large-scale and heavy industries.

Sir, in times of danger, we must
have a second line of defence. Who
will give us this second line of de~
fence, I want to know. In peace we
have to be strong and prepared,
1if not for aggression or war, for
at least facing the dangers that
may overtake us. We have no second
line of defence when the regulars in the
Defence Services will be called away
in times of crisis. 1 suggest that there
should be compulsory military train-
ing. When we talk of compulsory mili-
tary training, we are told in this House
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that it is not poussible because we do
not have rifles and uniforms enough to
go round. If we cannot find rifies and
uniforms for our men, at least we can
impart a sense of discipline to them,
which will make them mentally alerl.
When they become mentally alert, they
will be physically fit; when they are
physically fit, tliey will increase the
wealth of the nation, and with this
increase in the wealth of the nation,
you can have planned economy to
carry through your production.

Then, my second suggestion is that
our Army men and also our Territorial
Army men should be trained in guer-
rilla warfare, I know that a section of
this House may be inclined to laugh it
away, but it is very important, espe-
clally to fight infiltrations. We talk
of infiltration here and infiltration
there, but what are we doing about
1t? The Government must teach our
Army men and Territorial Army men
the art of guerrilla warfare. We have
read in the papers that Pakistan, after
getting military aid from America, is
going to recruit tribesmen in the North-
West Frontier. This seems to be their
long-range policy. They are going to
recruit the North-West Frontier
tribesmen. Whal are they going to
do with them? Nothing may hap-
pen, but let us prepare. I sug-
gest this to the hon. the Fin-
ance Minister und to the hon. De-
fence Minister, for they are jointly
responsible for the defence expenditure,
ihat they should do something to re-
orientate the whole system and begin
to manufacture defence equipment,
even blunt knives. It is time that we
have some armament factories, but how
can we have these factories, when our
steel position is su bad, when our cook-
ing coal position is so bad, when our
metallurgical coal position is so bad,
when vur chemical industry is so bad,
when everything is so had? We have
not reached the targets that we had set
for ourselves. But a beginning must be
made—and at once.

I then come to this question of un-
employment. What is going to be the
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attilude of the unemployed youth who
may get into the negative attitude of
[rustration? When they get into a
nagative attifude of frustration you
know the danger to the country. I
shall not say it in plain terms. If we
cannot raise the standard of living of
the masses, what is the use of this Bud-
get? What is the use of this Five
Year Plan? Seven years have already
passed. We have received so much ot
technical aid, but we still have so much
of unemployment in the country. We
are not able to tap the resources, the
physical resources, of the people who
are ever su ready. We do not know
how to tap that energy. Sir, other
countries also have had this problem
of unemployment, but they have solved
it in a practical way. You will say that
T am an extremist, hut I do say that,
if we cannot give them money, let us
give them at least food, housing and
clothing, and give them work. We
must have the firmness to see to it
that no young man idles away in this
country. We have a number of ad-
visers in this country. They know
their subjects well. They have pro-
duced plans, but we see that their plang
mijscarry year after year. When are
we going to be able to sit back and
say that our targets have been achiev-
ed, that we have overshot the mark?
We have overshot the mark in textiles
no doubt, but what about sugar? What
has happened to jute? What has hap-
pened to mica? We produce 80 per cent.
of the world’s high grade mica. We
should be earning dollars through it.
Can't we earmark these dollars and
use them in a way that will produce
wealth? Wealth must be interpreted
in terms of purchasing power. What
is the value of your Budget otherwise?
It means nothing to the man in the
street. The man in the street does
rot feel that he is with you or, %bice
versa, that we are with him. We have
to bring him nearer to us or we have
to go nearer to him. I have seen a
number of film documentaries recent-
ly., In them I find that Govern-

ment officers go to wvarious vil-
lages often with hats and collars
and ties. I say this because it
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15 gratifying to see that hon. the
Prime Minister has himself expressed
his opinion on dress. The officers look
so distant from the wvillagers. They
go there with their hats and goggles.
It the villagers can do without goggles,
certainly the officers can do without
them, too. When are we going to feel
that this is our land, that this is the
good earth, that we go from the capital

vof Dethi to the villages, to the good
earth and feel one with 1t? That is the
feeling that we have to bring about in
this country.

t

Mgr. DEPUTY CHAIRMAN: You
have already taken wmore than 45
minutes.

SHrRMATI VIOLET ALVA: I will
finish in less than two minutes Then
I come to the question of purchase of
armaments. We purchase armaments
from this country and that country.
We are very well aware of what the
High Commissioner for Britain said in
Mad:ias on American military aid to
Pakistan. I need not repeat it here.
We are also aware that the War Office
in Britain is one with this American
military aid to Pakistan. We are in
the Commonwealth. A day may come
when even from the Commonwealth
we may not get armaments. We de
not know how history will tell its tale
and what we shall do for the pur-
chase of our armaments. We are now
purchasing armaments from countries
which may refuse to supply them to

2Us at some stage. Should we turn to
the other side” History alone will show
what we shall have to do. One need
not dwell on 1t here, but 1t 1s time
that we produce a magnificently large
* Territorial Army and also start an
armaments factory, not on the ambi-
tiows scale that the U. S. A. or Britain
or Russia has done, but we can st-rt
giving them even home-made weapons,
with the help of which our soldiers
will stand up to a man, should any
danger threaten this country Sir.
our hon. Prime Minister has taken a
bold and lofty stand and we are all
one with him in that stand To a man

we are one with him, and the wav we
implement our desire to stand by him
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as one man will be the way t) bring
security to this country

SHrt B. GUPTA (West Bengal): Mr.
Deputy Chairman, in his Budget
Speech the hon. the Finance Minister
has agan sought to present an asto-
undingly unreal picture of the econc-
mic situation in the country. If he
has done so, it is because he dare not
face the realities of the situatior,
because the policies pursued by the
Government are so bankrupt that they
compel him to turn his back on the
realities of the situation. He has tried
to buttress his case by dishing out some
futile statistics and has tried to make
out his case on the basis of the in-
creased food production and on the
basis of increase in production in cei-
tain industrial concerns. But thut
would not be a proper way of trying
to appraise the economic situation in
the couniry. The reality, however, i¢
entirely different. What we, who sce
things from the common man’s point
of view and not from the point of
view of elevated bureaucracy, see today
is the deterioration in the econcmic
situation of our country. It is, there-
fore, useless to look at merely the in-
dex of mndustrial production of this or
that industry. It 1s equally useless only
to emphasise that we have produced
some more foodgrains over the last
year or that we have got some stocks
mn our hand. In a country like ours,
which is under-developed, the econn-
mic situation has to be judged by the
living standards of the people. It is
to be judged from the point of view of
how we are trying to mobilise the pro-
ductive power of the country for crest-
ing wealth. It is to be judged from the
point of view of how we are trying te
eliminate the dependence of our econo-
my on the foreign imperialists. It is
to be judged, above all, from the point
of view of the material and cultural
well-being of our people. The hon.
the Finance Minister in his speech has
not at all bothered to take the peorle
into account. He has not bothered at
all to consider the problems of the
masses and in a country fike India,
the workers and peasants constitute
more than 80 per cent. of thhe total
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population. That picture 1s not before
his view. We are discuss.ng the econo
mic situation after baving steni over
the last three years of the Plan a sum
of nearly Rs. 1,000 croies and we find
that the spending of that amouvnt heas
not gone even to arrest the elerioia-
tion in the economue situation, let alone
mmprove 1t. Leaving aside fue statistu
of which our hon. Finance Mnister
may be enamoured, let us tura to our
people, the workers and the “llers of
the soil You find growing unemploy-
ment which even the hon. the Finance
Minisler cannot today cCeny In Tas
speech he has stated that the nan.ber
of unemptoyed repistered with the Ex-
change continually 1increa.ed from
4,25,000 1n March 1953 to 5,22,000 mn
Deceruber 1953. We find from the
Journal of Trade and Industry tnat m
September alone about 1,21,600 new
unemployed registered therr narres with
the Exchanges: but all that would still
be an under-statement of the reality,
because the Unemployment Txccanses
in our country are very few ana furf
between and the overwhelming majo.i-
ty of the unemployed do not have even
the opportunity of registering their
names Thousands and hundrcds of
shousands of the unemployed go with-
oul registering iheir names at all. I
come from a State which 1s supposed
to e one of tne waustrial places in
India and there we find the West Ben-
gal Government have biluntly declarel
thar the unemployment has so grown
in the country that il is not possible
{oday for the Employment Exchanges
to register all the unemployed. They
said that the Exchanges had reachad
the saturation pomt. 1f we examine
the figures of unemployed in the coun-
iry, we find that in 1953 they rose to
aboul 26 lakhs including not only the
industrial labour but also the office
workers It was expected of the hon
the Finance Minister that he would
take note of this situation in a much
more serious manner than he has done.
T4 was expected of him that he would
make some provision for th- unem-
plo‘yment beneft, for the unemploy-
ment bonus. The workers have de-
manded that the Central Govern-
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ment should set apart a sum of
Rs. 50 crores for the benefit of
the unemployed and we find
here  wnat  .aothing has been  pro-
vided except a facile promise that
something will be done by way of
developmeni with a view to providing
employment to the unemployed The
workers will have no cause for satis-
faction from these promises which
mean nothing to them. In the rural
areas again the unemployment has
been growing. It has been stated even
in the earlier report of the Governmentg
that out of the 249 million agncul-
tural population, 199°2 millions have
work only for 3} months and the posi-
tion is continually deteriorating and
we also find that this 1s admitted mn
the report of the G. M. F. Enquiry
Committee where certain very power-
ful observations have been made on
these aspects of our economy. There-
fore, in thz countryside again unem-
plovment not only remains as it was,
it 1t 1s growing more.

[Tue Vice-CyalRMAN (SHrRr B. C
GroOSE In the Chair.]
According to our estimate, about §

crores of the agricultural population
can be safely regarded as unemploy-
ed and their number is growing. Dur-
g the past year or so. evictions have
taken palce on a large scale and due
to the growing want of the people
many peasants have been forced tc
sell their lands and driven to desti
tution Now we find in Bengal anc
o‘her places this ,process 1s continual
ly growing Therefore in the country
side—-and what after all 1s India i
you leave the countryside out of the
picture?—you will see a growing pic-
ture a most alarming picture of pov
erty. unemployment and of $ocia
break-up That is something to whic
T should like to draw the hon Financ
Minister’s attention. Now these figur
es of unemployment do not mere],
testify to the immensity of the pro
blem of unemployment itself but a
the same time they also underline th
fact that the vast human resources o
our country are still allowed to run t
waste. .They are not being harnesser
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to productive purpt es, for creating
wealth which we all need for the ad-
vancement of the co ntry, for the ma-
terial and cultural ¢ neli jration of our
people

If you come to living standards of
the people, you will see that there .s
no cause for complacen"y On the
contrary, the picwure col tinies to be
grave and tragic ©Cven the hon the
Finance Minister a miti :aat at the
end of December 1.5 tia price index
stood at 3926 If y u lcox at his own
speech, you will find that 1t 1s 181
higher than in December 952 This
1s certainly not a sign of improve-
ment Even on the basts of his admis
swon, there cannot be any affirmation
tha* the conditions are improved In
August last year the index of food ar-
ticles rose to 407 points compared fo
344 5 1n the same period the previous
year Now the increase of food prices
means Impoverishment of the people
and mass suffering on a very wide
ocale This 1s what we find. We find
that even 1n January last the whole-
sale prices were showing an upward
trend Taking the hon the Financ2
Mimster's words as they are, 1t would
appear that the priccs ruling stil) are
very high and are at least 4 times ihe
pre-war prices And as you know, the
mcomes of the people, especially of the
lower 1ncome groups, have not at all
kept up with that rise As a matter ol
fact, the rise there has been very, very
neghgible What does 1t mean? It means
the aggravation of the sufferings of the
people I. mecans loss of purchasing
p wer It means the impoverishment
of the vast masses of the people That
SUrcLy 1s no piclure of economic pros-
perity

Now takirg the muddle class 1nto
account 1he class about which the
Congress leaders are particularly con-
cerned ard which provide the cadre
of th.e Congress Party, you will see
that ;n a place like Calcutta, the
middle-class have to spend nearly 70
per cent of their mcome on food items
alone So they are left with another
30 per cent of their income to meet all
other expenses Sir, the story 1s obvi-
ous enough and I need not dilate upon

it It 1s no wonder, therefore that
nuddle-class  discontent against the
Congress regime 1s growing Of
course, hey know 1t and they have

oth.r means of trying to suppres, and
deal with this discontent Cherefore,
we find the police and the mu.litary are
coming out 1n the streets of Calcufta
to shcot down the people But hat
will not solve the economic crisis That
may, of course kill a few people That
may create disturbances and upset ihe
social life But certainly that will not
lead to the economic advance or .he
prosperity of our people 1nat 15 a
picture agamn which 1s not there reflec-
ted in the hon Finance Minister’s
worthy Budget speech!

Sir, now let us come {o the hon the
Finance Minister’s production figures
It 1s true that in certain industries or
rather 1ndustrial concerns, there had
been some increase in product on But
these are mostly industries which ar»
connected w.th the Five Year Plan or
ine schemes thereunder, or which aie
unoaer the grip of the foreigners or of
tne muliramillionaires, the monopol sts
That the cement industry would be en-
joying a heyda, on account of the Five
Year Plan is something which was forea-
castby Mr Somani a fcw  years back,
and now they are reaping the har-
vest—thanks {o the Five Year Plan
and 1ts censtruction Itisnouse telling
us that s ory over and over again, be-
cause we know that Now, we are told
the same thing about the textile 1adus-
{ry  The textile industry undoubt-
edly, has shown an increase In proauc-
tion But for whom and for what? In
order to build up the exports, Sir, 1n
a couniry which suffers from want of
cloth, where millions of the people are
unclad, we find that cloth 1, being ex-
ported outside with a view to earning
foreign exchange, and aico filling ine
coffers of the multi-millionalre friends
of the Congress This 1s no sign of

improvement You make the mll-
owners and the profitee's pinduce
goods They add to theiwr wealth and

they sell tneir products in the market
But the quesuon 1s are the people
getting any benefit? Are these cuas
modities mceting the needs of the peo-
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ple? You will find that the consump-
tion of these articles is much less than
before. Even after sper.ding 800 crores
on the irrigation and power projects
at the end of the Five Year Plan,
we would be perhaps consum:.ng, ac-
cording to the Government’s figures,
two ounces less of foodgrains than we
used to do in the years 1934 to 1938.
So let us not talk about these things,
that we are advancing cn the food
front. First give food to the people
and then talk about it.

With regard to cloth, we know pric-
es of dhotis have gone up and the
overwhelming majority of the consum-
ers are not in a’ position to buy cloth
and now, of course the Governmentis
coming out with fresh taxation on that
commodity so that larger numbers of
people are kept off the market and
denied the use of cloth.

About industrial  production I
would not like to say much. I would
only say that the picture is not asrosy
as he tries to paint it. There are in-
dustries where there is positive decline
in production. They are: Coal, pig-
iron, steel ingots, and metal castings,
semi-finished and finished steel,
aluminium, copper, diesel engines,
power plants, sewing machines,
machine-tools. electric lamps, radio
receivers, super-phosphates, jute
sacking, soap; these are some of
the industries which according to
the Government’'s own figures are
registering a decline and have regis-
tered a decline during the last year.
Therefore, it is not as if industries
have all shown increxzsed production.
Certain industries certainly are mak-
ing some progress, but not even the
national units of these lines are mak-
ing progress. because in some of the
industries which are controlled by the
British and the multi-millionaires, we
fing that the smaller and medium in-
dustries, especially the Indian con-
cerns, are being sgurezed out of exis-
tence. That surelyv s hot a sign of
industrial developineit.

Besides these industiies that [ have
mentioned, those lixe 1he beiting in-
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dustry, potteries, small engineering
concerns, are going out of existence.
Then mica and shellac are in a state
of collapse and that is something which
is known to you. Soap-works, Indian
soap concerns are going out of exist-
ence and many such works have al-
ready closed down. Here I have be-
fore me a memorindum of the Bengal
National Chamber of Commerce, sub-
mitted 1o Shri K. C. Neogy, Member of

the Planning Commission, dated the
28'h August, which clearly tells wus
waich are the industries that are

going out of existence, which are the
industries that have been caught by
the cconomic ecrisis. Sir, here ig this
memorandum submitted, not by the
Communist Party or the opposition,
but by a section of businessmen and
millowners, and here is this memo-
randum which tells us an entirely
different story. It goes to Mr. Neogy
in order to seek some redress against
foreign competition, against the clos-
ing down of industries, against  the
crisis that has beset those small and
medium industriegs all along the way.
This I would have read out, but there
is not enough time and so I will not.
But here is the memorandum to which
I have referred and surely the Gov-
ernment is aware of it. But obviously
it did not suit the hon. the Finance
Minister’s case and therefore he has
lotally ignored it. But since we are
in a position to do it, it is our job to
place these things before the House and °
the hon. Members of the Congress
Party, who, I hope, will kindly read
and see what it stands for; after all
they pay for the Congress  election
funds anq their prayers should not be
totally ignored. Now, how has this
progress been made? It has been
made by those industries if the pro-
gress is at all made by intensification
of the exploitation, by increasing the
Work-load of the workers. Take, for
instance, the jute industry where the
production is kept at a high Jlevel.
They are doing it, not by indusirial
expansion, nor by bringing better
machinery, but by inteusification of tha
exploitation of the jute workers, ‘There
¥you see thal nills are running for 423
hours a week and 123 per cent. of fhil
looms are auendy sealed, and evea o
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they are, we find, keeping a very nigh
rate of production. How has this
been done” I have got a number of
figures. The I.J M.A.—Indian Jute Mill-
owners Association—says that the
average number of hours of work per
worker 1 July of last year slood at
2062 as compared to 1877 hours In
June of that year Every month the
work-load 1s increasing. Similarly,
you will find 1in the engineering mdus-
tries also, which are controlled by the
British, the workers today get much
less share than before inthe new value
added by manufacture That 1s an
economic term which I believe the hon.
the Finance Minister would under-
stand and hon. Members of the House
would understand much more, because
they would be more interested in
these things

Sir, that 1« another picture How
has 1t been done? How 1s it being
done? It 1s by exploitation of labour,
by denying {he workers m the jute
industry even their minimum. The
jute workers of Calcutta have been
dented bonus, though they are giving
dividend bonuses, though they are
declaring dividend bonu-es and trans-
formmg reserve capital into share-
cap.tal

Again, Sir, we find that in certain
other industries there is a production
cut  In some Lases the cul had been
forced ag a result of the unpatriotic
and anti-national import policy ©of
Government In others we find the
cut 1s intentional as in the tea in-
dustry, because they want to benefit
the bigger umits In the chemical and
engineering industries you will find
the installed capacities not bemng fully
utilised In the engineering industry
50 per cent to 75 per cent. of the in-
stalled capacity 1s lymg idle and 1n
the chemiecal industry 56 per cent to
83 per cent of the installed capacity
remains unused. That surely is not a
picture of economic advance That
picture 1s something which can be
easily described as a picture of decay.

Agriculture, Sir, is another sector
of our economic life As I have told
1oy, unemployment there is cnlose9l,
We are told that 5 million tons more

General Discussion 1696

of food grains had been produced last
year Very good. Of course, the hon.
Mr Kidwar was telling the other day
that Government’s figures were wrong.
1 leave it there between the hon. Mr.
Kidwai and the hon. Mr Chintaman
Deshmukh to decide as to which figures
are right; but we know that the Gov-
ernment’s figures, like the hon. Minis-
ters, often go wrong. Assuming, Sir,
that the figures are right, what does
1t mean” Does it mean that the
people are getting more food? Not at
all Now, Sir, we are consuming, as I
have said earlier, much less food than
before the war and yet we find that
there 1s a talk about stocks. The hon.
Mr K:idwai 1s very fond of parading

his stocks. He says “we have got
stocks”, “a closing stock of 15
lakhs of tons” and the hon. Mr.
Chintaman Deshmukh echoes these
things from the hon. Mr. Kidwar
Of course, we know that if the
prices had been a little higher

and 1f you could deny more people
their food, your stocks would have i
been much higher than they are today.
It is a hoarder’s logic. We would like
to know, Sir, how many mouths you
have fed During the last one year
there was famine, there was hunger .

Tue DEPUTY MINISTER ror
FOOD anp AGRICULTURE (SHRI M.
V. KrisHNAPPA) : There $5&%tarvation
and people are dying!

Sur1 B GUPTA: ...and even accord-
Ing to the Government estimates, 2}
crores of people had been affected by
famine or what they call scarcity con-
ditions. There is no good coming and
telling us that the food front is happy
and fine.

Surt M. V. KRISHNAPPA- People
are dying!

Surr B. GUPTA: Now, Sir, I would
not deal with the other aspects of agri-
culture. In Bengal, for instance, 42
per cent. of the agricultural population
1s either entirely landless or share-
croppers and the number is increasing
every day. Now, in the all-India pic-
ture, the same thing repeats. It i1s a
picture of great alarm; it is a picture
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of horror, 1t 1s a picture of decay
and it s a picture of SOTTOW
ang shame I thank having that
picture 1n view, nobody would dare
16 rise up and say that the economic
position 1 the country 1s improving

Now, Sir I would Like to draw the
attent.on of the House to the continued
domination of British cap.tal I need
not repeat what I have said earlier mn
the course of the various debates I
would only like fo vmphasise the cur-
ren' facts with regard to th s strangle-
hold No attempt has been made to
stop the remittance of R< 30 crores
and more abroad This money should
be {apped Why should this money be
allowed to be carted away from the
country when we ate suffering from
want of capital? Do not you have the
powers to stop this and to lay your
hands on this and see that that money
1s ploughed back mnto mdustry rather
than be taken away out of this coun-
try? Actually the jeal amount would
be much more than the figure given
by the hon Shri Chintaman Deshiaukh
whose friendship towards the British
1q proverbial After all, I know Sir,1n
the Cabinet meet ng when the hon the
Prime Minister proposes making a
statement abbut the Americans, there
are hon Mimsters who oppose 1t and
there are hon Minwfers who remain
neutral -

Suri1 M C SHAH How do you say
that?

SHRI B GUPTA You have go' people
who do that After all the hon Deputy
Minister would not be knowing it
because he does not altend Cabinet
meetings

Now, Sir, I come to the jute mills
I have taken the figures from the
journal of the Indian Jute Mills’ Asso-
ciatlon and you wiil find that almost
all the British owned jute mill, made
more profits last year than in tne year
before That 1s afact which I took from
the books of the Mills themselves
They are not 1maginary figures btut |
figures supplied bv the Mills them- |
selves You will find that on a sample
survey it has been found that twelve
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jute mills made a gioss profit ‘o *Le
extent of 415 per cent of their own
paid-up capital 1n the fiscal year 19.2-
53 and ‘hat that trend of mgh profit
1s still being maintained The Govein-
ment does not seem to bother about it,
1. does not seem to consider it reces-
sary to mnterfere m this matter ¢» hat
some money 1s found for the workers’
bonus as also for capital purposes

There 15 also th~ Titaghur P per
Mill which 1s again owned oy  he
British and wh ¢ch made a profit o the
extent of 85 ver cent of its paid-up
capital last ycar alone The-e =rre
significant facts; you are not touch-
mg ithem at all  Then, there are the
Brit sh Banks—haif a dozen of thein—
which are maku g prefits which (cme
to about 50 per ce1 of the total profit
made by all the scheduled banks mn
India What <ort of o patiiot are you?
What sort of a nat.onalist are youthat
you allow & handful of British hanks
{o run away with the lon's share of
the profils earned on the soil of our
country? Can’t you stop 1t?* Youcan,
but there 1s some trouble, the contami-
nation has been much too incurable
and 1t cannot be easily cured

Then comes the case of Lever Bro
thers and T am go.ng to tell you a
storv about 1t Lever Brothers con-
trol 1bout 50 per centy of the organised
<0ap market 1n India and 70 pcr cent.

of the wunorgan:sed soap market
Even sc, the Government wa< contem-
plating  allowing, them to import

machinery worth Rs 25lakhs <o that
they mighl expand further as a
machine of explo talion This <ame
concern was given a permit bv  the
Commerce Minstry fo impor. cotion
oll seeds from the Umted Stotrs of
Ameilca to compele wita the vanas-
pat! producers here,—I mean the ‘nd?-
genous manulacturers m India Now,
they krew beforehand that the Gov-
exnment would a<k ceilain people to
mmport cotton o1l seeds from the United
States provided such peuple had pro-
per business with that courtry Hav-
ing known that, they 1mmediately
managed to start the same business;
later on came the nmnotification and
Lever Brothers were qualified to get
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the permit for import and the permit
was readily given This 15 a ver
serious thing I have gou certain cther
very interestmg facts

They are allowing the Britisa con-
cerns o bring un fittings of builaings
fron abroad In Calcutta, the Erglsh-
men have started a Calcuita Residen
t.al Syndica‘e, they have built one
ten-storeyed building and they are
bullding more They had been allow-
ed and given permits to import fit
1ngs which can be easily purchased n
1k~ Tndian markets It s a ccn’ition
tha they should be allowed to import
such things from abroad The Synd -
cite 1s mak ng con.tructions 1 Ali-
por. for accommoaating the British
Not only have these people been per-
r it ed to bring m such fittings from
abr yad but even the Hijli Institute has
bet permitied by the Commerce
M astry to 1import such fittings for 1is
bu Ildings Those are materials {hat
cold be bought here in the Indian
m irket

What 1s most mteresting 1s the fol-
lowing A foreign concern, W J Busn
and Company 1 1mporting certamn
essence of ghee wh ch on bemg mixed
with vansspati would make vanaspati
smell litke ghee There has not even
been an a:tempt to check 1t Now, I
do not know how maanv of you are
using that kind of ghee produced by
an unholy combination of vanaspau
made herc and the es-ence of ghee
imported by W J Bush and Company
from abroad.

I will now take up another question
The Government issues a circular to
the British firms to find out the em-
ployment position m those concerns,
that 1s to say, to find out how many
Indians are employed and how many
non-Indians are employed The Ben-
gal Chambear of Commerce and Indus-
try 1ssues a circular to its Members,
circlar No 4, in which 1t says, “you
are requested kindly to refrain from
taking anv action in compliance with
the notice beyond such preliminary
steps within your own organisation as
you may consider desirable with a
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view to the prepaiation of the re-
guired data”

Data hai to be cooked up A wu-
cular 1s 1stued to the British concern
belonging to the Bengal Chamber of
Commercz and Industry so that they
can manipulate the:nr books 1n order
to bluff the Government of India
The gentlemnen of the Goveinment of
Ind a go to Calcutta and teel very
happy 1n ftheir company anu make
very elegant speeches It is an ever-
lasting shamez that such people should
not have goae to put some of these
traders into orison rather than iry tc
placate them

Now, Sr here 1s the ciccular 1 dc
not know if the gentlemen of the
Min stry are aware of such a circular
but some of them, for a change, migh!
like to read it

Now, $Sir, this 15 the position
£verywhere you see the Briash are
be ng placated, and I know, along witil
the British there are certamm mult:
mullionantes of whom Daulatram
iautmal  Kilachand Devachand anc
Birlas are particularly favoured The
know what 1s going to be the expor
and umport policy of the Governmen
and I know for certain theie 1s a re
lative of an hon WMimster who use
to sit 1 a particular PTI office wit
a view to finding market-reports s
that he could advise his clients H
18 supposed to be adviser to a numbe
of firms on export and import
would like the hon Minister here t
stand up and say if theie 1s not suc
a person who has been sitting n tk
PTI office with a wview to dowr

certamm other business than journa
ism

SR GOVINDA REDDY I want tl
hon DMember through you, Sir,
lay the documents he has referred
in proof of his allegation on
Table of the House

tl

Surt B GUPTA If you would we
for a #ftle more time I would ha
more stories to tell you °

Now Sir, about exploitation T
explottation of the British i1s allow
to c(nfinue We have heard of {
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Sydney Conference. We had been
told about the Colombo Plan Con-
sultative Conference where the great
ones of the India Government spoke.
Sir, what do we find there? Has there
been any attempt to see that the raw
materials that we export outside are
not sold at a price which is harmful
to our national economy, are not scld
at a price which fleeces our peasan-
try? Nothing of the sort.

1951-52
manu-~

Here you will find that in
we gent 254,000 tons of jute
factures from India to the Dollar
area and got 87,30 crores of rup:es.
That was in 1951-52. In 1952-53 we
sent 3,04,600 tons of jute manufactures
abroad but got only 59:93 crores of
rupees. We had sent much more than
before and got much less. This is ex-
ploitation. That was our trade with
the Dollar area and in this Journal of
Industry and Trade it is clearly
stated that during the last year our
jute exports abroad fell only by 8per
cent. whereas the value we got for
them fell by 42 per cent., Tnis is a
gross example of unequal trade which
is used as a means of plundering the
peasantry of our country, sucking
the blood of our country and taking
away the resources of our country.
Now, these gentlemen are laughing. I
do not know how long they will laugh.

Surr H. P. SAKSENA (Uttar Pra-
desh): May I know if the hon. Member
himself examined the figures ard found
that the prices had really fallen down
to such an extent? Did he himself
do it, Sir?

Surt B. GUPTA: Now taese gentle-
men are laughing. I do not think
they are laughing in Travancore-
Cochin like that, but let them laugh
here.

SHR1 H. P. SAKSENA: They arelau-
ghing in PEPSU,

SHR1 B. GUPTA: Now the raw mate-
rials that we are sending are register-
ing declining prices. Mr. Maudling,
who came from the British Treasury
to India went back to England and
admitted that the prices were rapidly
falling. In the Colombo Plan Con-
sultative Conference it has been so
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stated. In various other reports it has
been stated, but not a word has been
said as to how the Government of
India is going to protect our agricul-
turists against this deliberate cold-
blooded brow-beating of the prices of
raw materials by the Anglo-American
imperialists. Nothing has heen said.
You cannot say such a thing because
you have developed a kinship towards
them,

THE Vice-CHAIRMAN (SHrr B. C.
GHOSE): Mr. Gupta, your time is up.

SHRI B, GUPTA: You are from this
side. For that I won't ask you to be
partial but to be just only.

THE Vice-CHAIRMAN (Surr B. C.
GHosE): I would give you only five
minutes more.

SHR1 B. GUPTA: Now about deficit
financing. Many of the hon. Members
have sufficiently spoken on this sub-
ject. I would only like to say a few
words. We are not necessarily against
deficit financing. It is not our con-
tention that deficit financing is always
bad. But what we want to make
out here is that deficit financing must
e so administered that it does not hit
the people, but it helps the production
and development of our economy
Now in that light we must judge what
they are doing. Now, Sir, we know
that this deficit financing is accumu-
lating every year. We ure not sur-
prised because you will remember that
for the last two years we had noticed
such symptoms in our hon. Finance
Minister. Now the disease has
become a little malignant teday, but 1
would not be concerned with personal
malignancy if it were not for the tact
that it might hit the people and make
their situation worse than it is already
Deficit financing requires a correct
taxation policy because it is essentfal to
mop up the extra profits and extra
purchasing power at the high level,
that is to say, you must introduce a
policy of taxation which will enable
you to get the additional money from
the corporations, from the multi-
millionaires and hig people. Nothing
of the kind Is done because income-tax
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is where it was before. Corporations
and the business elements and big
business are getting concession after
concession. It is necessary to control
the prices, especially the prices of
food. You have introduced the policy
" of decontrol and you have stopped the
food subsidy. When that is the case
you cannot possibly keep the market
in check; you cannot possibly keep
the economic situation under your
control and that is yet anolher factor
to which I would like to draw your
attention. Then again it is going at
an accelerating speed. Now, all these
are very dangerous signs. I do nol
say that tomorrow they will creale
havoc in the country, but it will lay
the basis for a very great crisis £or
very severe Llows to the economic life
of our people. Now I would like to
ask: Was it notl necessary and could
you not tap the profits of the multi-
millionaires?  Could you not tap the
profits of the British? Could you not
tap the accumulated funds that lie with
the Indian Princes? Could vyou not
ecmomise  expenditure on certain
items? That way you could heve
found money. You could have found
the money from the Princes and the
zamindars, from the British and foreigr
exploiters, from the Birlas and Dalmias,
You have done nothing of the sort.
You are launching upon deficit financ-
ing and, at the same time, instead of
taxing the rich, you are launching up-
on new imposts on the com-
mon people and that is why
we pget certain new indirect tax
proposals. Therefore, Sir, I say that
it is a very dangeroug game the
hon. the Finance Minister is playineg.
He may burn his hand but the people
will not allow him to burn the country.
That is the point, and I would like to
247 that the budget proposals still con-
tinue to be formulated on the same old
pattern and there is no cause {for any
hope. There is no cause for any
relief in the economic situation in the
country.

Finally, I would like to say that as
long as these gentlemen remain tied
to the policies of certain imperialist
powers, as long as these gentlemen
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remain allied so irrevocably to their
multi-millionaire friends and the
princes, the country cannot expect
much from them. The country can
do well by trying to chase them along
the Travancore-Cochin way.

6 P.M.

SHR1 GOVINDA REDDY: Mr Vice
Chairman, I would begin by welcoming
the hon. Shri Sundarayya’s assurance
of wholehearted co-operation on {he
foreign policy front. I would at the
same time appeal to him and his party
and all the other hon. Members on that
side to extend to the Government
their fullest co-operation on ihe home
front also. We know that we are in
a situation which requires the fullest
co-operation of every citizen and the
expression of the highest patriotic
sentiment {rom every one and I have
no doubt that hon. Members on the
opposite side will do their best to co-
operate.

Well, Sir, there are some provoking
points raised by hon. Members. One
was raised by the hon. Mr. Rajah who
condemned the Five Year Plan. He
said it had not made any progress and
that he would believe in the Five Year
Plan only when the Ganges is made tu
flow in front of his door. as Ganges
was brought down from the hills to
the plains in the past. Well, it was
rather unfair on the part of the hon.

Mr. Rajah to have said so.
Well, Sir, he expected the hon.
the Finance Minister to be a

Bhagiratha to bring down the Ganges
in front of his door. Rather he
wanted the hon. the Finance Minister
to be a Kubera. whereas he wanted
the hon. the Planning Minister to be
a Bhagiratha to bring down the Ganga.
Well, Sir, we all know from the epics
how long Bhagiratha took to bring the
Ganges here. He had to perform
ekapada tapasya for thousands of years.
to bring down the Ganga in these
days and how could the hon. MreRajah
expect within the space of three
years—we are on the fourth vear of
the Plan now—to achieve such won-
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ders? If he has only eyes to see, =
hon Mr, Sarwate pomnted out the otler
day, he can see the magnificent work
done by the Five Year Plan, the mag-
nificent progress that has been achiev-
ed 1n the projects.

The other pomnt which T would like
to refer to 1s about the remarks made
by the hon Member who has just now
sat down. He was criticising tae
attitude of the Government towards
the unemployment problem There
1s, Sir, the unemploymeni picblem 1n
the country, nobody has ever demed
it, and the Government have rccognis-
ed that the unemployment pro« lem 1s
a major problem in the country today
But the way the hon. Mr. Gupta put
1t 1s very curious. He tried to blame
the Governmen! for it. While agiee-
ing with him that there is the un-
employment problem, I would like to
point out to the hon Member his own
share, the share of his party members
in 1ncreasing unemployment 1n the
country. They have a very curioux
method. First of all they believe that
there is a Utopian country to our
North. They belhieve 1n 1t themselves,
Lypnotise themselves and make other
people also believe 1 it and hypnotise
them too They go 1o 1industrial
labour and say, “There 1s a Utopian
state where you will have all iights
and no responsibilities You will get
that state only 1f you will drive outl
this party” They go to the agri-
culturists and say, “There is a country
where you can grow without sowng,
where you have plenty Only these
people are standing in your way?” All
these stock phrases they use and then
they make the industrial labour idle;
thev make the agricultural labour 1dle;
and they promote strikes and all ithat
I ask the hon Member who hlamed
the Governmeni for this unemployment
problem whether he has not a good
share in it, a large share in 1t Let
him only stop doing that and we can
see to 1t that the unemployment p:o-
blem yamshes

A point which the hon Mr Ranga
made was about the industries He
was criticising the Governmen{ for
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not having a scheme or a regular plan
for mother industries He said that
this was a matter that the Governmert
should have attended to first and that
the Government had not set their eyes
on 1t. If there 1s to be a mother 1n-
dustry we must have a father industry.
To think of these basic industries we
must have a steel industry which 1s
the father industry and as we all
know the Government have made their
best endeavour to have a steel in-
dustry on a major scale and we must
all congratulate the Production Min-
1stty on  having ncgetiated a very
favouranle agreement to promote the
steel 1industry here

“The other point which has been
referred to was with regard to De-
fencc They say that at least under the
present situation we must increase our
security and strengthen our defence
forces. 1 entirely agree with them
and I would have myself expected that
m this budget a larger provision was
made 1or defence But I am surprized
that hardly Rs. 6 crores werc made
available in addition to the prewious
revised figure and even that was done
in the normal course. I can welil
understand the delicacy of the Govern-
ment to launch, in any measure, on
strengthening our defence forces be-
cause we are ourselves committed to
the creed of non-violence. Well, Sir, it
is not inconsistent with the creed of
non-violence to have a strong defence.
We all know the parable of the
cobra. In a few words, 1t is this
A cobra heard a sage preach non-
violence, asking people not to hurt
anybody, and the cobra was con-
vinced that 1t was true and took

to 1ts practice from the next day.
Some two or three days later,
when <omebody found the cobra

not moving he brought others to see
1t Gradually people began to come
and ftried to hustle the cobra out.
They first began to throw some small
pebbles, but it wouldn’t move, eveu
young children began to poke it with
small sticks and so on. After all
these troubles, the cobra went to the
sage and asked him: “Look here,
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am ~ These are all pecessary for the poorest

you preach nou-viglence and [
teyving to adopt 1t, the result 1s that
I have to bear all sorts of pricks anu
thrusts and torture” The soge
replied  “I asked you not to Lite, I
never meant that you should not even
‘hiss’ and scare away people You
should certainly have hissed at those
pecple and the children and fthus
scared them away” So, we must
have at least sufficient defence equip-
ment to scare away people who nave
aggressive 1ntentions and designs over
us I hope Government are nol uh-
aware of this and will do their best
in this direction

I now come to the budget proper. 1
‘must congratulate the hon the Finance
Minister on presenting his speech
which 1s very lucid and which 1s a
clear exposition Even a layman wno
does not know financial matters can
easlly follow his speech 1 agtee with
him in the analysis which he has made
in regard to the economic situation
Tne hon Mr Gupta also referred to
it The hon the Finance Minister
has dealt with the fall in the cost of
living index figure on the one side and,
on the other, he has also spoken of ithe
rise 1n the production index figure.
If we have to fodow the fall in the
cost of living index figure, we have to.
be very careful in drawing conclusions
from 1t The index figure describes
the situation, the improvemsnt in the
economuc situation, only in a very
broad way, and only in a geueral
sense can we say there 1s a fall in the
price level But if we try to meossure
the economic welfare of the masses,
the ndex figure 1s no sure guide, 1t
1s only of an academic interest There-
fore, 1n the matter of taxation. wien
we try to measure the economic wel-
fare of a =society, we should take
into account not the general index
figure alone but the price level of the
necessartes of life  Well Sir, the price
levels of the necessaries of life 1 the
past have been very violent There
have been upheavals Take, for
instance. the price of chillies; take,
the price of tamarind;
take, for instance, the price of onions

General Discussion 1708

of men The prices have dounled,
tiebled and have even gone upn ten and
hifteen times their normal price level
Well, Sir, when we look at these prices
and compare them, we should be very
careful 1 deducing the same lesson
as we deduced from the general price
level If the hon the TFinance
Minister wants to take this fall in the
price index figure as a rustfication
for the imposition of levies, that will
not be proper Well, Sir, {his brings
me dunectly to the excise levies that
have been mmposed The hon the
Finance Minister honestly believes that
there would not be wiolent repercus-
sions from this imposition Aud he
believes that the prices may uot go
very high But I have humbly to
bring to his notice, Sir, that market
functions 1n a different way  We all
know how 1t functions As soon as
the market hears that there is a pro-
posal for a peace conference, at once
without rhyme or reason, the prices
of all the shares fall. And as scon
s we hear of a US DPakistan mili-
tary Pact, at once the Prices shoot up.
There is no rational basis for this.
That 1s the trend of the market So,
1f we presume that by the raising of
these levies only the proportionate rise
will follow 1n respect of these commo-
dities, I am afraid we are wrong.
The prices of these commodities will
rise and will shoot vp and they will
rise not in arithmetical but in geo-
metrical proportions So, Sir, I would
Iike to submit to him that this is no
sure guide, and that we have to re-
examine these levies in terms of our
social welfare

[Mr DrpuTy CHAIRMAN 1n the Chair.]

Well, Sir, there 1s the levy on betel-
nhuts, on soap, on footwear and on all
kinds of cloth We shall examine how
far these levies can be justified 7e
have been advocating in the p.ess, on
the platform, and everywhere 1n our
election manifestos that we will raise
the standard of living of the people.
We should try fo see whether we gre
consistent with that when we impose
these levies Sir, we know that the
man in the street and almost every
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other man in India uses betelnuts. We
know, Sir, whenever anybody meets
any of his relatives or friends, he offers
pan supari. And in any ceremonial
tfunctions like marriage, etc., pan supari
is used on a very large scale. In my
community as well as in other com-
murnities, in marriages this offering of
pan supari is a big ceremony., And
on such occasions we distribute
ran supari to all our friends and
relatives. We heap up pan supari and
distribute .1t on such occasions. Well,
these customs are there. 1t may be
good if these customs are not there.
I would be happy if we can abolish
these customs, but as long as they are
there, are we not now adding to the
burden of the common man by impos-
ing this? It is a question which has
got to be seriously examined. I believe
the supari rate has already gone up to
Rs. 5 a seer. I should not wonder if
it goes still higher. Take soap. We
want every one fo be clean and so to
use soap. Even the villager has
learnt to use soap. If we add even
a pice to the cost of the soap that he
is using, it will be @ burden to him.
Take again cement. We want our
villagers to change their living modes.
We want them to live in comfortable
houses, strong houses. They have to
use cement for that. Moreover, we
have taken up these big projects
where the Government itself weould
want cement. Where is the peint
in levying a cess on cement? After
all, what is the amount that we get?
Rs. 11 and odd crores. Could we not
get this Rs. 11 crores and odd by
other meaus? In my opinion, this
is a bad psychological approach. I
do not mean to say that this will
create large scale discontent in the
country, because comparatively it
affects only the middle class, the
lower middle class and the poor. hut
to the people who entertain the faith
that the budset of a national govern-
ment should not now add to the

burden of the common man, this I
ath afraid, will be a serious dis-
aprointment. 1  believe that the
time has come for us' to deter-
mine onee and for all the main
characteristirs nt our national

!
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budget. Considering our finances,
considering that the scope for raising
our revenue through taxation 1is
narrowed cdewn to the very minimum
limit considering also the poverty of
the country, we imust make it clear
that our budget must bhe a budgat
which will not touch the common
man. I do not mean to say that the
common man should not share his
burden, because he enjoys amenities
provided by the State, but not at the
present time. Until such timne as
prosperity spreads to the masses as it
has in England, until such time as
the Five Year Plan projects yield
results and thereby add to the wel-
fare of the common man, I am
afraid we should not touch him, and
it is not good to touch him till then.
If we can make him understand that
he has nothing to fear from the
budget, I think we will be making
a very good psychological approaci
{o him and we will be having the
people’s fullest co-operation,

There is one danger about these
excise dutfies. These duties fall on
the consumer as we all know. Ulti-
mately they shift the burden on to the
consumer,

Next I would like to refer to one
or iwo trends which the hon. the
Finance Minister has introduced in
his speech. Of course, as is usual
with him, he has softly introduced
them. He says:

“I have approached tne problem
of dealing with the revenue deficit,
not so much from the orthodox"
angle of Dbalancing the revenue
budget, as from the larger angle of
raising as much as is practicable by
way of additional revenue for
meeting the increased expenditure e
on development, which is wholly
responsible for the revenue deficit.”

That is No. 1. The other trend is:

“The whole problem of regulating
the 1mport duty on essential raw
materials came under review ia
that context and, while obviously
no final view has yet been taken, it
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is felt that a move towards inc
gradual replacement of impox:
duties on raw materials by excise
duties on the goods manufactured
from them could be made.”

Sir, I do not profess to be an expext
in financial matters. I am only a
student, and 1 agree that the hon.
the Finance Minister is endowed with
abilities, with supreme abilities, in
that direction. Therefore, I am not
arrogating to myself any knowledge.
I am only voicing my fears before
him. Well, let us examine and see
whether there is any room for balanc-
ing our revenue budget or not. He
says that it is an orthodox angle and
he wants to depart from it. I do not
think it is his idea to give up this
altogether. In a poor country which
has limited sources of revenue and no
possibilities of taxation, the only
course of saving ourselves and
running the administration of the
country is to try to balance our
budget. Well, there is scope here to
balance our budget. We have, by
these additional duties, raised only
eleven and odd crores. This amount
we could have easily balanced in our
budget, in my opinion. There are
different departments to whom sanc-
tions are made and proper utilizations
have not been made and irregular
expenditure has been incurred.
There have been departments where

stocks have been rotting. In one
department there are stores which
are rendered surplus and therefore

declared surplus of about Rs. 66 lakhs.
This is the figure of store items the
book value of which is mentioned.
But in the same section of that
Department there are stores the value
of which is hot mentioned which will
easily run into lakhs. I am going
through the audit reports and the
Public Accounts Committee Report
and I find that there are many depart-
ments where we have idle surplus

stores. We have the Disposal Depart-
ment which is admittedly not very
active. Supposing we put this Dis-

posals Department in order and sce
that these surplus stores are disposed
of. we will be able to realize a larger
amount of money. It may amount

141 C.SD.
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to some crores and that will be very
useful for our capital expenditure.
As I was saying, there are ways and
ways where we have to plug wastage.

I have marked these here in the
P.AC. Report. Some 8 or 10 in-
stances I have taken and in the

Defence Department here there is the
audit report for 1952—ihat is the
latest report we have got—here it
mentions several cases which have
staggering figures of irregularity. One
thing I would very humbly submii tc
the hon. the Finance Minister is that
when an expenditure is audited and
an auditor objects to it, replies to that
objection are very slow in coming.
The P.A.C. have remarked that in spite
of repeated reminders, audit objec-
tions are not being replied to. There
is no lapse in the hon. the Finance
Minister’s effort to get replies. The
Finance Ministry has done its very
best. In fact there are Financial Ad-
visers for every wing of the Military
Department and for these Projects
and thev are giving financial advice
I must appreciate their work but their
audit objections have not been repiied
to regularly. There are audit ob-
jections pending for three years.
There are audit objections which have
not been replied to for four years.
It is one direction in which Govern-
ment has to exert themselves. The
Finance Department and the Cabinct
must exert themselves. If they exert
themselves then we can make
tremendous progress and save these
things. In the same connection I
must refer to another point and that
is, taking disciplinary action against
officers who are found to have misused
moneys or who have been found to
have wrongly applied money or who
have been found to be guilty of
corruption. The Government had not
planned till very lately—till that
famous case, of which we all know.
occurred. Even the U.P.S.C., as the
P.A.C. Committee remarked, are very
slow in disposing of the references
made by Government for taking dis-
ciplinary action. I am making these
statements from the report of the
P.AC. They are not my remarks.
I have no time, otherwise I would
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have read out from
have here. It takes some time. The
Executives or the Heads of the
Departments are also not discharging
their proper functions in making a
report against the officers who are
guilty of these things and in taking
disciplinary action against them and
in reporting cases of such irregularities
to the proper authorities concernec
and in expediting replies to the audit
objections. This is & direction in
which the Government will have to
strike and if we should try to plug
in these holes where wastage occurs,
where idle funds are locked in and
where inefficiency and corruption pre-
vails, I am sure that we will be able
to balance the Revenue budget. The
other point which I would like to
submit in connection with the first
trend which the hon. Minister pointed
out is this. We have to devote our
serious thoughts to our administration
we have inherited this costly ad-
ministration and it is not of our
making but how long can we continue
this costly administration? Is it
justified? Nobody can say that this
administration can be supported by the
country. The poor tax-payer cannot
support it—it is admitted on all hands.
When shall we begin to rationalise this
administration, in cutting down or
scaling down the civil expenditure? A
beginning has to be made. I believe
unless we make that beginning, unless
we tone down the cost of this ad-
ministration to some reasanable pro-
portions to the per capita income, we
will not make any headway. We
may have projects, we may have other
things but as long as there is this wide
gulf between the salaries of the offi-
cers who are to administer the country,
poor people and the average man, we
will have no welfare 1n the country.
Last year also I made this suggestion
to the hon. the Finance Minister. He
worked out how it would look. He
#aid that the savings that would be
got by means of cutting down the
salavies and the salary structure would
be about two and a half annas per
head. I do not dispute that. It
may be only so much. It may be

the reports I
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such a ridiculously small figure. But
it is not the actual amount of the
saving that matters. That very fact
would have a very important psycho-
logical effect. As soon as we scale
down the expenditure and bring the
highest officer to the standard of the
average man in the country, all these
differences in treatment would go.
The officers and the men would feel
like blood-brothers and the officer
would feel it his duty to strive for
them, to slave for them whether he is
getting the proper remuneration or not.
I believe, Sir, our official structure has
got that patriotism and they will
certainly respond if only we make the
attempt. And unless we make that
attempt there is no safety for us. We
cannot afford to indulge in the pleasure
of riding this white elephant any
longer.

I will now come to the second point
which......

Mr. DEPUTY CHAIRMAN: It is
already time.

SHrr GOVINDA REDDY: I will just
finish this point and then end. I had
some more points, but I will not take
them up now. There is increased
reliance placed on excise duties in
preference to customs revenue. I
admit customs revenue would not be
steady. Last time, I said, customs
revenue would register a heavy
shortfall and it has happened, but to
say that we should now switch our-
selves on to excise duties in preference
to customs duties is something which
has given rise to some doubts in my
mind. Our industries are still in the
infant stage. Of course, we have
extended protection to them over a
fairly long period but it must be ad-
mitted that they have not come to that
stage when they can meet their own
needs, when they are able to face
competition of highly developed in-
dustries. When our industries are
still in the infant stage, if we impose
excises on their products what would
be the result? The result would be
that you will be adding a burden on
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the consumer and you will also be
making the products of such industries
unsaleable, I am afraid, Sir, that
this is bound to affect the industrial
structure of our country. Of course,
we have greatly to rely upon excise
duties when we have an industrial
system which is entirely as progressive
as we find in the West, when our main
plank of economy is industry; then,
of course, we have to place more
reliance upon our excise duties but not
till then. I humbly beg to submit
to the hon. the Finance Minister that
this, in my opinion, is not a sound
proposition to follow, at least for the
present.

Now I would like to support the
case that has been put forward for
the Honnemardu Electricity Project,
the blessings of which cannot be over-
stressed. It will be able to serve
many States in the South and I hope,
Sir, that the hon. the Finance Minister
will give his favourable consideration
to this project.

I support the Budget all the same,
and I would like the hon. the Finance
Minister to bestow some consideration
on the arguments which I have

SHrr M. C. SHAH: Yes.

Surt GOVINDA REDDY: ... .here,
however, inexpert he may consider me
to be.

SHr1 KISHEN CHAND (Hyderabad):
Mr. Deputy Chairman, I shall confine
my remarks entirely to the income and
expenditure side of this Budget. Be-
fore I consider these items, we must
make a survey of the general econo-
mic conditions prevailing in the world
for our entire import and export
policy and the income derived from
the import and export duties will
depend upon it. The hon. the Finance
Minister has stated in his speech that
the world market has changed from a
sellers’ market to a buyers’ market,
that the stockpiling in America has
been discontinued and that there is
a possibility of a recession happening
in America. At least a five per cent.
recession is almost certain in America
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and as American trade is almost 50
per cent. of the world trade, even a
five per cent. recession in America is
going materially to affect our trade in
this country. Therefore, Sir, we have
got to devise ways and means of so
adjusting our export and import trade
that we sell our exportable goods at the
highest possible price and import arti-

cles at the cheapest possible price.
We see, Sir, that our neighbouring
countries, in particular China, are

making rapid progress. Several hon.
Members know that certain European
countries have made rapid progress
even after the devastation of the last
War. Our country’s progress is not
rapid enough. I would humbly
request the hon. Finance Minister to
give up some of his orthodox policies
and to take up a bold stand so that
by some sort of multi-lateral bartering
system we can push up our export
trade in certain monopolistic comino-
dities like tea and jute and get
mmports of machinery at the cheapest
possible price so as to set up basic
industries which may later on manu-
{facture machinery in our own country.

With these preliminary remarks I
come to our Budget. I find, Sir,
that the hon. the Finance Minister has
embarked on a very dangerous policy
of imposing excise duties. Sir, if we
consider the burden of direct and in-
direct taxes, we will find that the
customs duties yield Rs. 175 crores
and the Union excise duties yield
about Rs. 103 crores including the new
taxes. That means a total of nearly

Rs. 288 crores.

Sir, in the States, the sales tax, the
land revenue and all that fall on the
poorer section of the population
This Union excise duty and the
customs duty directly or indirectly by
raising the price of the imperrted arti-
cles and by reducing the internal
price of the exported articles, -is
eventually hitting the poor man 1
this country, the agriculfurist, the
small trader in the urkan area and
the small manufacturer in the urban

avea.
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Sir, as compared to this burden of
nearly Rs, 450 crores of indirect tax,
taken togetner for the Centre and the
States, the direct tax is only of the
order of Rs. 160 crores. I submit,
gir, that the hon. the Finance Ministe:
should be very caretul when he is
propounding this theory of levying an
exncise duty on goods produced in this
country. The direct effect of the new
duty imposed on soap will be that the
Indian manufacturer in the organized
soap section will disappear.

Some time back the hon. Minister for
Commerce & Industiv statea in this
House that Lever Brothers were pre-
pared to reduce the price of their soap
but he did not permit them to reduce
their price because the Indian compe-
titor would have disappeared com-
pletely. Now, the imposition of this
excise duty will permit Lever Brothers
not to increase the price and to pay
the excise duty from their own pro-
fits. The cost of production in the
case of the poor Indian producer of
soap beings higher is not in a position
to pay that excise duty from his pro-
fits.  The result will be that e win
have to raise the price of soap while
Lever Brothers will not raise the
price of soap and the net result will
be that the small arca left to Iniian
industry in the soap section will dis-
‘appear. We find khat ‘the fbreign
mvestor is slowly and gradually
getting a hold on our economy. Even
at present 50 per cent. of the total
invested capital in organized industry
m India is in ke Lands of the
foreigner and if permission is given to
kim, slowly and gralualy he will
drive out all the medium-scale and
small-scale Indian-owned industries.
€ir, in this backgrotnd, to levy av
excise duty on soap and other items
will result in this that we will in
course of time ring the death-knell to
mdian industry.

As regards the direct tax it is quite
true that the foreign-owned firms
have made larger profits and it may
also be true that the very big in-
dustrialists of this country may have
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made profits, but the medium-scale
industries and the small-scale in-
dustries and the cottage industries
and the small-scale traders are very
heavily hit. I think it is wvery
dangerous to make any predictions,
but my contention is that the income
from the customs duily and the income
from the income-tax will go down in
the years to come as I see it today.
The effect may not be felt for a year
or two but it is coming. If we see
the collections of the income-tax in
this year we find that the collections
in the first three quarters was less
than in the corresponding period of
last year and it is only the desperate
collections of the last quarter that may
permit the hon. the Finance Minister
to reach the estimates in the last year’s
budget.

So, Sir, with this picture of our
income, with these sources of our in-
come being limited and restricted and
with no possibility of expansion what
is the alternative? The alternative
is: We must cut down our expen-
diture. Sir, let us examine the items
of expenditure in our Budget from
year to year. I have to point out
that the expenditure on every item is
increasing year by year and the
figures are so arranged that the ordi-
nary layman cannot understand them
and cannot criticise them. Heads
are grouped together so that if an
hon. Member tries to criticise he is
generally caught up in these figures.
May I point out that in the Direct
Demands on Revenue, the amount paid
to the States as their share of excise
duty has been included to the extent
of Rs. 18 crores. So that if from
the Budget Estimate of Rs. 32 crores
for Direct Demands on Revenue you
subtract Rs. 18 crores represcnting
excise duty, it leaves a balance of
Rs. 14 crores, being the expenses of
tax collection. Only three years
back this amount was only Rs. 10 to
Rs. 11 crores. In this matter of tax
collection alone the expenses have
gone up by about Rs. 3 crores.

Then we come to the Debt Servi-
ces. The net figures is only Rs. 35
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crores though it is stated as Rs. 40
crores here, because it includes Rs. 5
crores, being for the avoidance of
debts. If we see the Explanatory
Memorandum and the Annexure, we
tind that there is a continuous in-
crease in interest payments. I will
come to the Government’s policy of
borrowing in the market a little later,
but I want to point out here that the
interest charges are continuously going
up from year to year on account of
the wrong policy of borrowing follow-
ed by our Government.

Sur1 M. C. SHAH: How wrong?

Sur1 KISHEN CHAND: I will point
out how it is a wrong policy of bor-
rowing. Then, regarding Civil Ad-
ministration, the hon. Mr. Rajah made
the mistake as any layman will make,
of pointing out that the expenses have
increased from Rs. 51 to Rs. 86 crores.
I admit that in these Rs. 86 crores
there are certain items of grant to
Education and similar items, but even
if you subtract these additional items,
you are still left with a figure of about
Rs. 68 crores. It will be clear by
again referring to the Annexure and
the Explanatory Memorandum that our
expenses on Civil Administration are
going up steadily from year to year by
opening up new Departments who
simply add to the red-tape without
adding anything to efficiency. In
reply to a question one of the hon.
Ministers has stated that the number
of officers and employees, as compared
to pre-war years, in the Central
Secretariat is nearly four-fold. Sir,
in the years before the war in the
unified India the total expenditure on
Civil Administration was about Rs. 12
to Rs. 13 crores, but now that has
gone up to nearly Rs 68 crores exclud-
ing all the expenditure on new items
which was not incurred in those days.
That means the expenses have gone
up nearly five-fold.

Then, I come to the Defence Servi-
ces. Here also, the expenditure has
been mounting from year to yearl.
During the last four years, the ex-
penditure has gone up from Rs. 150
crores 1o Rs. 205 crores. I admit that
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it is the primary duty of our Govern-
ment to defend our country, but
certainly we cannot afford this high
expenditure. It will be taking our
country towards bankruptcy and put-
ting an end to all measures of pro-
gress. But if we carefully analyse
this Rs. 205 crores, we will find that at
least Rs. 50 or 60 crores are being
spent on the purchase of equipment.
The hon. Mrs. Violet Alva has just
now pointed out that we are pur-
chasing all out-dated military equip-
ment from European countries and the
U.K. This out-of-date material has
been accumulating during the last five
or six years. The expenditure on
this has mounted up to Rs. 250 or
Rs. 300 crores. If our Government
h?d been wise enough and had fore-
seen that there was no danger of a war
after the World War II, they could
have imported the machinery and
plant required for making defence
equipment and made all armaments
in our own country, instead of throw-
ing away Rs. 250 or 300 crores in
purchasing junk from foreigners. 1f
we had only been far-sighted, we
could have imported this machinery.

An hon. Member was making a
reference to ‘fgrther industries’. This
expansion of the steel industry should
have come into being in 1947. In-
stead, we have, in 1954, come to an
agreement with a German firm; it
will come into production in 1958.
What was the harm if an agreement
had been entered into in 1947 so that
it might have come into production in
1951? Why did not our Government
give a loan to the Tatas when they
asked for it in 1947—when they want-
ed only Rs. 10 crores to double their
capacity? Now, the new factory is
going to cost our Government Rs. 78
crores. The Government policy and
the policy of the Finance Ministry is
just to make an orthodox budget, from
year to year, without any vision or a
long-term plan; they say that this is
the expenditure and they have to pro-
vide the income for it. This is not
going to solve our problem. We will
have to consider that we should give
up this type of annual budgets but
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draw up the budget for the next five
years in which we try to provide for
these basic industries which are going
to relieve our country from the de-
pendence on foreigners in the matter
of defence and in the matter of arma-

ments.

Then, Sir, we have adopted a policy
of lending money to the States. The
hon. the Finance Minister has pointed
out that the total debt due from the
States is about Rs. 600 crores. The
sources of revenue of the States are
very limited. The States have now
embarked upon a policy of multi-
point sales tax. The result is that the
cost of consumer goods has gone up
tremendously. The resources of the
Central Government are a little more
expansive and therefore I would
suggest that we will have to be very
careful and ask the Taxation Inquiry
Committee to go thoroughly into the
matter of finding out how it is possi-
ble to replace this Union Excise Duty
and this multi-point sales tax by one
turn-over tax——a reasonable turn-over
tax which does not raise the price of
articles and which does not lay a
heavy burden on the consumer. Then
alone can we have an equitable distri-
bution between the Centre and the
States. Just at present, by a multipli-
city of agents, some collecting excise
revenue, some collecting sales tax
between the States, the poor trader is
harassed so much that it is hampering
his business very much. I suggest
that when the States cannot possibly
afford to pay the interest and cannot
possibly afford to give any contribu-
tion to the projects, will it not be far
better for the Centre to complete all
the projects themselves instead of
charging the States any interest be-
cause, hon. Members will find that the
interest charged to the States is about
Rs. 15 crores. Instead of charging
interest to them they can complete
the projects and make a water levy.
That will be more equitable than
charging interest to parts of the same
unit. It is very wrong on principle
that the Centre charges interest to the
States.
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Then, Sir, the hon. Finance Minister
has stated that industrial production
is going up. The hon. Member who
preceded me on this side has clearly
pointed out that except for one or two
industries production has gone down.
And that increase in production in
those one or two industries has been
due not to extra employment, not to
setting up of new factories, but due
to the greater use of the same machin-
ery and the extra hours of labour put
in by the labourers in that industry.
8ir, the development of indigenous in-
dustry has completely stopped in this
country. There is no saving and there
is no means of starting new industries,
and all this is due to the financial
policy of our Government. As I
said, Sir, it is partly due to the wrong
borrowing policy of our Government.
A few years back we believed in the
lower rate of interest, and it was quite
right. The rate of interest on Govern-
ment securities was kept down at two
and a half per cent. or two and a
quarter per cent. The investor could
see that instead of investing in
Government securities if he invested
his money in industry, he could get
better returns, and so he was taking
a risk. Now if Government is giving
a high rate of interest, no investor
will invest his money in industry,
but he will invest naturally in
Government securities. So the entire
market is captured by Government
securities and nothing is available for
the private sector of industry. Fur-
ther, Sir, in ordinary times the banks
used to purchase the Government
securities. When the banks had
taken the Government securities, the
banks could borrow from the Reserve
Bank or from the Imperial Bank on
the security of Government bonds
and lend to the industrialists. Now,
the Government has started the idea
of Treasury Bills. They are short-
dated Treasury Bills. If the bank
invests its money in Treasury Bills, it
cannot borrow on the security of
Treasury Bills. The whole capital of
the bank is being locked up in Govern-
ment securities and Treasury Bills
and there is acute shortage of

money in the money market for being

an
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lent {o industrialists and traders.
The result is that the plight of industry
at the present moment at least in the
indigenous sector is very, very hard;
and if things go on like this their
result will be realised in two or three
years' time. Such things take time.

Again, Sir, we find that our Sterling
Balances are going up. It is a thing
over' which we should not feel happy.
If the Sterling Balances are going up
it reveals that we are trying Lo support
the sterling area at the cost of our
country. We should have utilised
the sterling balances either to liguidate
foreign investment in our country or
we should have utilised the sterling
bealances for importing basic machinery
to make other machines. We are
just attending various conferences of
Commonwealth Finance Ministers, and
agreeing to a policy of giving strength
to sterling. We give every sort of
preference to Commonwealth coun-
tries. I ask, “Is it in the interests
of our country?” What is the good
of having Rs. 722 crores in the Ster-
ling Balances held in England on
which the Government of India gets
an interest of only 1% per cent.? If
we had imported machinery lor Rs. 700
crores to set up very heavy chemical
industries, the country today would
have been independent of foreign help.
We are going in for dollar loans in
spite of the fact that we have now a
surplus in the balance of payments in
respect of dollars. We have consider-
cble Sterling Balances, we have 2
surplus in dollar payments and yet we
are going in for World Bank loans at
the rate of 43 per cent. How is it
justified that we pay 43 per cent. to
the World Bank, while we get only 1}
per ceit. on our Sterling Balances!
Cannot we adjust the two? Th:

orld Bank loan is only for about
Rs. 113 crores. We can easily adjust
Rs. 113 crores out of our Rs. 723
crores of Sterling Balances and yet
have a substantial surplus of Rs. 610
crores to be utilised for our other
needs. The hon. Mr. Ranga said
that he would not mind foreign loans
it they did not come with any strings
attached to them. It has been often
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discussed in this House that you can-
not have foreign help without any
strings attached to it. We know
what in ordinary life is the relation-
ship between the borrower and the
lender. Sir, we want our country to
develop. We have got the examples
of other countries who have develop-
ed without getting anything from
icreign countries. I do not want tco
repeat the cases of Soviet Russia or
China, but even our neighbour, Burma
is going ahead and will be making a
great neadway very soon by treir new
economic policy. In the matter of
kalance of payments, luckily we have
a favourszble position snd this favour-
able position is due to our better food
vroductiorn and less of imports from.
other countries. What use are we
gcing to make oif this {avourabie
balance of payments position? Are
we going to use this favourable pos:-
tion for the rapi¢ industrialisation of
our country or are we going to keep
this balance like the Sterling Balances
in the Bank of England or in ihe Poni
to strengthen the position of the
Sterling and of the Commonwealth
countries? Why do we want to be
economically  subservient to the
Commonwealth? I do not see any
reason for that.

Then, I come to the National In-
come Committee’s report to which the
hon. the Finance Minister has referr-
ed. If you seec that report, you will
find that, though our per capita in-
come is now Rs. 260, the per capita
income of the agricultural population
is only Rs. 180. Sir, is it possible for
any agriculturist to exist on Rs. 180
a year, i.e, Rs. 15 a month and that,
too, with these inflated prices of agri-

cultural products? N

Several hon. Members have pointed
out that in the first three years of the
Plan we have spent only about
Rs. 1,000 crores. We have not assess-
ed whether we have got the full bene-
fit of that thousand crores of rupees..
In the next two years we want to
finish the remaining Rs. 1,250 crores
in some way or the other. Hon.
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Members know that in every year's
budget when the month of February
or March comes, there are unspent
balances in every Department and
they are very keen {o spend the un-
.spent balance without due regard to
the nature of expenditure. Therefore
how is it possible for us to spend
Rs. 600 crores in this 4th year of the
Plan? The result will be that we
shall somehow or other spend it
whether we get any benefit out of it
or not which is another matter.
Therefore, I would ask the hon.
Finance Minister to lay much greater
SUIEss Ol Proper spending That s
much more important, I submit that
in our Five Year Plan on our projects
we are wastefully spending money,
that we are not getting the full return
from these projects hecause our rates
of construction are estimated on the
basis of rales prevailing in the U.S.A.
and the UK. As we get world tenders,
the rates are generally based on world
prices. Ours is a poor country and
we can manage things much cheaper
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Sir, I would submit to the hon.
Finance Minister very carefully to
Serutinise and see that we get full
return {cr the money spent on the
Five Year Plan. Then we come to
the question of unemployment......

Mir DEPUTY CHAIRMAN: It is
time, Mr. Kishen Chand.

Surt KISHEN CHAND: Sir, I want
to speak for another five minutes.”

MR. DEPUTY CHAIRMAN: You
have taken half an hour. Please wind

up. .
Surr KISHEN CHAND: I want five

minutes more. Can I take it on

Saturday? ’
Mr DEPUTY CHAIRMAN: All

tight. The House stands adjourned
till 2 p.M. tomorrow.

The Council then adjourned
till two of the clock on
Friday, the 5th March 1954.



